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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE
(UNDER SECTION 14 AND SECTION 18(1) READ WITH SECTION 20
OF THE NATIONAL GREEN TRIBUNAL ACT, 2010
ORIGINAL APPLICATION No.98 OF 2022

Nadeem Altaf Chowdhary & Ors. ... Applicants
Versus
Maharashtra Pollution Control Board and Ors. ...Respondents

AFFIDAVIT IN REPLY ON BEHALF OF RESPONDENT No.3

I, Mr. Kunal Bajaj, of Mumbai, Indian Inhabitant, having my office at
G. Ghasitaram Estate, Jasmine Mill Road, Mahim (East), Mumbai-400 (17, do

hereby solemnly affirm and say as under:

1. I am the Authorised Representative of the Respondent No.3 and I am

making this Affidavit in Reply.

2. I have read the above Original Application filed by the Applicants
under sections 14, 18(1) and 20 of the National Green Tribunal Act, 2010
(hereinafter referred to as the “Aect™). I am conversant with the facts of the
case and able to depose to the same to personal knowledge. In am making this
Affidavit for and on behalf of Respondent No.3 in reply. I further crave leave
of this Hon’ble Tribunal to refer to and rely upon any other documents
pertaining to the present disputes, as and when produced and to file a detailed

affidavit on the merits of the case, if deemed necessary.
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3. At the outset. [ deny all and singular the statements, contentions,
submissions and allegations contained in the present Application as are
inconsistent with and/or contrary to what is stated hereinbelow. 1 say that any
statements, allegations or averments contained in the Application, not
specifically denied herein, shall not be deemed to be an admission on the part
of the Respondent No.3, unless the same has been expressly admitted
hereinbelow. Mere non-traverse of any contents of the said Application,

should not be treated as an admission on the part of the Respondent No.3.

4, Before dealing with the averments, statements, allegations, and
insinuations as contended by the Applicants in the present Application, it is
necessary and pertinent to bring certain relevant facts to the notice and

knowledge of this Hon ble Tribunal, which are stated hereinbelow.

L. BACKGROUND OF RESPONDENT No.3

a) In the year 1978, M/s. Punjabi Ghasitaram Halwai Karachiwala
along with the some of the directors of Respondent No.3 started a
business of manufacturing Indian sweets and snacks, at the same

premises.

b} In the year 2000, the directors of Respondent No.3 decided to
register their business as a private limited company incorporated

under the Companies Act, 1956.
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¢) The Respondent No.3 has been using the premises situate at G
Ghasitaram Estate, Jasmine Mill Road, Mahim East, Mumbai 400
017 (hereinafter referred to as “premises™) for the purpose of
manufacturing and providing sweets and snacks since the year

1978,

il SET UP FOR PRODUCING SWEETS

a) The Respondent No.3 has, since the start of the business had used
Bhattis for the production of Indian sweets and savoury snacks.
The Respondent No.3 uses biomass briquettes to jump the fire in
the Mini Steam Boiler & Thermic Fluid Heater. The aforesaid
biomass briquettes are used by the Respondent No.3 on regular
basis and have been purchased by the Respondent No.3 from Patel
Vallabhdas and Co., manufactures of briquettes since the last 15
years. The aforesaid biomass briquettes comprise of
“Biodegradable Agro Waste” which is ground nut shell. Ground
nut shells are rich in many functional compounds and composed of
cellulose, hemicellulose and lignin, and can be utilized in multiple

ways. The bio degradable agro waste briquettes are eco-friendly

and do not consist of any chemical substance harmful to the
environment and the air. Hereto annexed and marked as “Exhibit
A” is a letter addressed from Patel Vallabhdas and Co. stating that
the aforesaid briquettes are made from biomass briquettes are made

from “Biodegradable Agro Waste™.
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b) The Respondent No.3 applied to the fire department for the use of

cylinders and boilers in their factory. The fire department granted
permission to use twenty cylinders and boilers in the factory. |
crave leave on this Hon’ble Tribunal to refer and rely upon the
aforesaid permission, as and when produced and if found

necessary.

At present, the Respondent No.3 is using six gas burners, twenty
cylinders, two steam boilers utilising biowaste briquette as fuel,
one thermic fluid heater which utilises biowaste briquette as fuel
and one LDO fired boiler using light diesel oil as fuel in the
factory. Hercto annexed and marked as “Exhibit B” is a diagram of

how the burners are used in the factory.

IILPERMISSIONS

a)

The Municipal Corporation of Greater Mumbai permitted
Karachiwala to establish a factory on the said premises under the
provisions of section 390 and 479 of the Mumbai Municipal
Corporation Act to establish a factory (hereinafier referred to as the
“first permission™). [ crave leave on this Hon’ble Tribunal to refer
and rely upon the aforesaid permission, as and when produced and
if found necessary. I crave leave on this Hon’ble Tribunal to refer
and rely upon the aforesaid permission, as and when produced and

if found necessary.
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After obtaining the first permission, Karachiwala started using the
premises as a factory as defined under the Factories Act, 1948 and
started making Indian sweets and savoury snacks. Thereafter, on
several occasions, the Respondent No.3 approached the Municipal
Corporation of Greater Mumbai for renewal of the factory permit.
Vide factory permit No. 78618757 dated 1% April 2021, issued by
the Municipal Corporation of Greater Mumbai, renewed the factory
permit till 31% March, 2023. Hereto annexed and marked as

“Exhibit C” is a copy of the “Renewed Factory Permit”,

After receiving the first consent to operate, Karachiwala
commenced all the operational activities in the factory and
complied with all the terms and conditions as stated in the first
consent to operate. Thereafter, on several occasions, Respondent
No.3 approached the Maharashtra Pollution Control Board for

renewal for their consent to operate.

Vide consent to operate No. MPCB/CR/15/09357 dated 31% July
2015 issued by the Maharashtra Pollution Control Board to the
Respondent No.3, the Respondent No.3 received consent to operate
the factory under the Water Act, Air Act and HW (M&H) Rules till
30" July 2021. Hereto annexed and marked as “Exhibit D” is a
copy of the Consent to Operate dated 31% July 2015. As per the

conditions stipulated under the consent to operate dated 31 July

e il |
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2015, more specifically under point No. 5 (iv) and (vi) of the
consent to operate dated 31% July 2015, the Respondent No.3 was
directed to provide ports in the chimney and facilities such as
ladder, platform etc for the monitoring the air emissions. I state
that the Respondent No.3 has complied with the all the terms and
conditions as mentioned in the Consent to Operate dated 31% July
2015 and has also provided ports in the chimneys and other
facilities such as ladder and platforms for monitoring the air
emissions. As stipulated under the Consent to Operate dated 31
July 20135, the Respondent No.3 has also designated numbers to the
vents attached to the chimneys. Further, the Respondent No. 3 is
regularly monitoring the factory’s stack emission and ambient air
quality as directed and required by the Maharashira Pollution
Control Board. Hereto annexed and marked as “Exhibit E-Colly”
are the pictures of the chimneys showing compliance of the

Consent 1o Operate dated 31% July, 2015.

[ state that as per point 7(vii} of the Consent to Operate dated 31%
July 2015, the Respondent No.3 was to apply for renewal of the
consent to operate at least 60 days prior to the date of the expiry of
the consent to operate dated 31* July 2015 i.e31* May, 2021.
However, duc to the covid-19 pandemic and due to the lockdowns
and restrictions in place, the Respondent No.3 could not make the
necessary application to the Maharashtra Pollution Control Board

on or before 1% May, 2021.
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g)

Thereafter, in or around 18 November 2021, the Respondent No.3
applied to the Maharashtra Pollution Contro! Board for renewal of
the consent to operate under the Water Act, Air Act and HW
(M&H) Rules. Vide consent to operate No. Mumbai/UAN
No.125772/R-220100/283 dated 28" January 2022, issued by the
Mabharashtra Pollution Control Pollution to the Respondent No.3,
received the renewed consent to operate, which is valid up to 30"
June, 2025(hereinafter referred to as the “existing consent to
operate”). Hereto annexed and marked as “Exhibit F” is a copy of

the existing consent to operate.

The existing consent to operate was granted/renewed by the
Maharashtra Pollution Control Board, subject to certain terms and
conditions, which are complied with by the Respondent No.3. As
per schedule-I1 of the existing consent to operate, more particularly
point 1 of schedule-II, the Respondent No.3 was directed to shift
the fuel pattern from the Bhatti system to clean fuel i.e LPG/CNG
within a period of six months from the date of the grant of existing
consent to operate i.e 28" July, 2022. I state that the Respondent
No.3 has on several occasions orally and via written
communication, applied to M/s. Mahanagar Gas Limited for piped
natural gas connection for the factory. Hereto annexed and marked

as “Exhibit G-Colly” is a copy of the emails from the Respondent

No.3 to M/s. Mahanagar Gas Limited requesting them for natural
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gas connection. However, M/s. MahanagarGas Limited has not
taken any steps to provide a natural gas connections to the
Respondent No.3, till date. I further state that in the month of June,
2022, one Mr. Vippan Bajaj of the Respondent No.3, being aware
of the conditions mentioned in the existing consent to operate, has
also visited the office of M/s. Mahanagar Gas Limited situated at
BKC, Bandra East, Mumbai , once again requesting them to
provide a natural gas connection for the factory. Mr. Vippan Bajaj
was informed by M/s. Mahanagar Gas Limited that they will try
and provide a natural gas pipeline to the Respondent No.3 at the
earliest. however, to no avail. Mr. Vippan Bajaj was also informed
that the premises were situated in an area where the infrastructure

for setting up of the natural gas pipeline was lacking.

It is pertinent to note that before the Respondent No.3 received the
existing consent to operate, | had, on numerous instances requested
M/s. Mahanagar Gas limited to provide the Respondent No.3 with
a natural pas connection. Vide emails dated 17™ May 2012, I
addressed an email to M/s. Mahanagar gas limited, requesting them
to provide the Respondent No.3 with a natural gas pipeline along
with an application form for the same.. Hereto annexed and marked
as “Exhibit H” is a copy of the email dated 17" May 2012,

addressed by me to M/s. Mahanagar Gas limited.
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In view of the above, the Respondent No.3 has been unable to
obtain a natural gas connection in the factory due to the delay from
M/s.Maganagar gas limited. I state after the Respondent No.3
received the existing consent to operate, the Respondent No.3 has
complied with all the other conditions as mentioned in the existing

consent to operate.

[ state that on 31% October 2022, the Respondent No.3 engaged
M/s.ItalabPvt. Ltd, Industrial testing and analytical laboratories to
carry out an analysis of the briquettes which are used for fuel as
well as for kindling to start a fire in the Bhattis. The certificate of
analysis of M/s. ItalabPvt. Ltd confirms that there are no toxic
emissions which are emitted from the Bhattis into the air. Hereto
annexed and marked as “Exhibit I is a copy of the certificate of

analysis prepared by M/s. ItalabPvt. Ltd.

On 31% October 2022, two officers viz, Mr. D.V.Mhatre and
Mr.T.G.Yadav from the Maharashtra Pollution Control Board
visited the factory for inspection. The two officers from the
Mabharashtra Pollution Control Board provided me with the visit
report, wherein they have observed that the distance between the
Chimney stack and boilers placed at the Respondent No.3’s factory
and the Mahim East Co-operative Housing Society Ltd. (herein
after referred to as “Diamond Apartments”) is about 50 mtrs and

the distance between the Chimney stack and boilers placed at the
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Respondent No.3’s factory and the Dr.BaligaNagar Co-operative
Housing Society Ltd. (hereinafter referred to as “ Dr.Baliga
Nagar™) is about 30 mtrs. Hereto annexed and marked as “Exhibit
J” is a copy of the visit report date 315 October, 2022. It is
pertinent to note that apart from the present application, the society
members of Dr.Baliga Nagar and the society members Evershine
Meadows Co-operative Housing Society Ltd. (hereinafter referred
to as “Evershine Meadows”) have not filed any complaint or taken
any legal action against the Respondent No.3, even though, both of
the aforesaid societies are at a closer proximity than the Diamond
Apartments. | state that Dr.Baliga Nagar and Evershine Meadows
have till date, never raised any complaints/objections against the
Respondent No.3, because of the use of Boilers or Bhatti in the

factory premises.

On 1% November 2022, the Respondent No.3 submitted a bank
guarantee bearing reference No. BG NO-0264220000001724,
issued by Saraswat Co-op Bank, Dharavi Branch to the
Maharashtra Polluion Control Board for an amount of Rs,50,000/-
in compliance with the conditions mentioned in the existing
consent to operate. Hereto annexed and marked as “Exhibit K™ is a

copy of the bank guarantee dated 1* November, 2022.

m) On 2™ November 2022, 1 addressed a letter to the Maharastra

Pollution Control Board informing them that the Respondent No.3
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has complied with all the conditions, except for obtaining the
natural gas pipeline, as stated in their visit report and also requested
them to visit the factory for a further inspection. Hereto annexed
and marked as “Exhibit L” is a copy of the letter dated 2™

November, 2022.

On 3" November 2022, Maharashtra Pollution Control Board
addressed a letter to Respondent No.3 informing Respondent No.3
that they have not complied with certain conditions as mentioned in
the existing Consent to Operate and to inform them the steps
Respondent No.3 had undertaken to comply with the same. Hereto
annexed and marked as “Exhibit “M” is a copy of the letter dated

3" November, 2022.

Vide letter dated 9" November 2022, the Respondent No.3 replied
to the letter dated 3™ November 2022 issued by the Maharashtra
Pollution Control Board. The Respondent No.3 informed the
Maharashtra Pollution Control Board that they have complied with
all the conditions as stipulated in the existing Consent to Operate
and their visit report dated 3@ November, 2022. Hereto annexed
and marked as “Exhibit N” is a copy of the letter dated 9"

November, 2022,

It is pertinent to note that on 21% November 2022, the Maharashtra

Pollution Control Board conducted an analysis of the surrounding
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air conditions and has specifically noted that the factory of
Respondent No.3 is to be treated as within the “orange” industry as
per nofifications issued by the State Government. Hereto annexed
and marked as “Exhibit O” is a copy of the air analysis report

dated 21* November, 2022.

M/s. Mahanagar Gas limited addressed a letter dated 23"
November 2022 to the Respondent No.3, informing the Respondent
No.3 that the existing natural gas pipeline is nearly 2.5km from the
said premises and M/s. Mahanagar Gas limited will plan for natural
gas pipeline in the near future at the said premises. They further
informed Respondent No.3 that they are not able to communicate
the exact timeline for proving a natural gas pipeline to the
Respondent No.3 Hereto annexed and marked as “Exhibit P” is a

copy of the letter dated 23" November 2022.

The Maharashtra and Pollution Contro! Board visited the factory of
Respondent No.3 on 25" November 2022 and tendered a visit
report 0 the Respondent No.3, stating that the Respondent No.3
has complied with all the conditions as stipulated in the existing
Consent to operate. Hereto annexed and marked as “Exhibit Q" is

a copy of the visit report dated 25™ November, 2022.

The Respondent No.3 has obtained licences from Muncipal

Corporation of Greater Mumbai, health department, U.S.Food and
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Drug Administration Food Facility, Food and Drug Administration
and the Food and safety standards Authority of India and has
complied with all the terms and conditions as contained in the
licenses (hereto annexed and marked as “Exhibit R-colly” are the
existing licenses issued by various government
authorities/departments). This confirms the willingness of the
Respondent No.3 to comply with all the necessary industrial

permissions that are required for the running of the factory.

IV, CASE FILED BY RESPONDENT NO. 3 AGAINST DIAMOND

APARTMENTS IN THE HON'BLE HIGH COURT.

a) 1 say that the present application is filed by a group of disgruntled
people in the locality who are basically out of a Muslim dominated
society and have been harassing the Respondent No.3 since the past
several years but filing various proceedings in Courts. | say that there
are proceedings pending in the High Court and I crave leave to refer to

and rely upon the same when produced.

I further say that various letters have been addressed by people living
in the vicinity who have confirmed that there are no polluting and/or
hazardous gasses that have been released by the Respondent No.3’s
factory and in any event the Maharashtra Pollution Control Board has

certified that all terms and conditions of the Consent to Operate have

been complied with by the Respondent No.3. Hereto annexed and
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marked as “Exhibit S-Colly” are the letters addressed by people living

in the vicinity of the Respondent No.3. | say that the Applicants along
with other members of the Diamond Apartments are heli bent on
wanting the Respondent No.3 to close their business and the present
application is one such case of harassment by members of a particular

community against the Respondent No.3.

V.SECTION 14 OF THE CODE

a) As per section 14 (3) of the code, the Applicants are not entitled to any
relief as the present application is not made within a period of six
months from the date the cause of action first arose. I state that the
Respondent No.3 is using the said premises as a factory from the last
40 years and the aforesaid three societies have been established since
the past several years. The present Application therefore is clearly

beyond time as stipulated under the Act,

b) Apart from the above, and as clearly stated in the analysis certificate
“Exhibit M of the present Affidavit in Reply, no toxic and hazardous
emissions/gases of any kind emitted into the air by the Respondent

No.3, which are adversely affecting public health and the environment.

[ state that the Respondent No.3 has always complied and is continuing

to comply with all the terms and conditions as required and mentioned
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in the existing consent to operate and all other licenses as obtained by

Respondent No.3, ever since 1978.

1. Ishall now deal with the para-wise reply of the present application:
i.  With reference to paragraph 1 and 2 of the application, I state that
the contents of the said paragraph are a matter of record and do not

warrant any comments,

ii.  With reference to paragraph 3 of the application, 1 state that ]
repeat, reiterate and confirm whatever has been stated hereinabove
and deny anything stated in the paragraph under reply that is
inconsistent with and/or contrary thereto. I deny that that there is
continuous release of severely toxic emissions from the Boilers
used by the Respondent No.3, which is allegedly impacting the
public health and the environment in the residential
areas/complexes of societies located adjacent to the factory. I state
that the Respondent No.3 is using Boilers as per the existing
consent order and as per all the licenses required & obtained by the

Respondent No.3 from various government authorities.

iii.  With reference to paragraph 4 of the application, [ state that the
contents of the said paragraph are a matter of record. | further state
that, the Respondent No3 has been in the business of
manufacturing Indian sweets and savoury snacks since the last 40
years. The Respondent No.3 has over the years acquired a good

will in India and other countries,
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With reference to paragraph 5 of the application, [ state that that |
repeat, reiterate and confirm whatever has been stated hereinabove
and deny anything stated in the paragraph under reply that is
inconsistent with and/or contrary thereto. I deny that Respondent
No.3 has committed any breach by releasing any toxic and
hazardous emissions/gases of any kind from the chimney of its
factory. [ further state as stated in paragraph No. 3(g), 3(h) and 3(i)
hereinabove, that the Respondent No.3 was unable to obtain a
natural gas pipeline in the factory because of the delay accrued at
the end of M/s. Mahanagar gas limited, even after requesting them
to provide a natural gas pipeline to the Respondent No.3. Thus the
delay to shift its fuel pattern from Bhattis to clean fuel, is not

attributable to Respondent No.3.

With reference to paragraph No.6 of the application, state that the
contents of the said paragraph are a matter of record and do not

warrant any comments.

With reference to paragraph No.7 of the application, | deny that the
Respondent No.3 is involved in releasing extremely toxic and
hazardous gases/emissions from its chimney. [ further state that the
alleged harzardous smoke is not an outcome of the usage of Bhattis
used by the Respondent No.3. I repeat and reiterate the contents

stated in paragraph 3(k) hereinabove, the distance between the
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Chimney stack and boilers placed at the Respondent No.3’s factory
and Diamond Apartments is about 50 mitrs and the distance
between the cylinders and boilers placed at the Respondent No.3’s
factory and the Dr.Baliga Nagar is about 30 mitrs. I lastly deny that
the three societies face the brunt of the alleged toxic/hazardous
emissions released by the Bhattis placed in the factory of the
Respondent No.3. The Maharashtra Pollution Control Board has
given the Respondent No.3 an orange category to operate as per the

existing Consent to Operate.

With reference to paragraph Nos.8 and 9 of the application, I state
that that I repeat, reiterate and confirm whatever has been stated
hereinabove and deny anything stated in the paragraph under reply
that is inconsistent with and/or contrary thereto. | repeat and
reiterate the contents stated hereinabove and 1 deny that the
Respondent No.3, by its own admission on its website, has stated
that it can allegedly make up to 1,00,000 Gulab Jamuns { 2500 kg
capacity ) alone a day. It is pertinent to note that the Respondent
No.3 was not able to apply for renewal of the consent to operate on
or before 1%t May, 2021, due to the covid-19 pandemic, impacting

the business operations of the Respondent No.3.

With reference to paragraph 10 of the application, I repeat, reiterate
and confirm whatever has been stated hereinabove and deny

anything stated in the paragraph under reply that is inconsistent
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with and/or contrary thereto and further put the Applicants to strict
proof thereof. I deny the contents of the paragraphs in toto and put
the Applicants to strict proof thereof. | state that the Respondent
No.3 is not aware of any such alleged trucks carrying bricks,
peanut shells and fuelwood for the use of the Boilers in the factory
of Respondent No.3. I repeat and reiterate the contents stated
hereinabove in paragraph Nos, 3 and 4 and deny the remaining of

the contents.

With reference to paragraph No.11 of the application, I deny the
contents of the paragraphs in toto and put the Applicants to strict
proof thereof. 1 state that the article at Exhibit A-3 of the
application is irrelevant to the current facts of the case, as the
article is an analysis of volatile organic compounds at Tarapur,
Navi Mumbai, Dombivali, Chandrapur and Aurangabad Industrial
Areas place, whereas, the factory of the Respondent No.3 is
situated at Mahim, Dharavi, which is entirely a different area than
the aforesaid areas mentioned in the article. It is also significant to

note that the aforesaid article is of the year 2011.

With reference to paragraph No.12 of the application, 1 deny the
contents of the paragraphs in toto and put the Applicants to strict
proof thereof. I state that the article at Exhibit A-6 of the
application does not apply to the current facts of the case as

examines the effects of VOCs on human health and environment in
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industrial areas of Tarapur and Navi Mumbai whereas, the factory
of the Respondent No.3 is situate at Mahim, Dharavi, which is a
completely different district than the areas mentioned in the article.

I deny the remaining of the paragraph in toto.

With reference to paragraph No. 13 of the application, I state that |
repeat, reiterate and confirm whatever has been stated hereinabove
and deny anything stated in the paragraph under reply that is
inconsistent with and/or contrary thereto and further put the
Applicants to strict proof thereof. I deny the contents of the
paragraphs in toto and put the Applicants to strict proof thereof. I
repeat and reiterate the contents stated hereinabove and deny the
remaining of the contents. As per the test report of M/s Italabs the
emission are under the permissible numbers as mentioned under

the consent provided.

With respect to paragraph Nos. 14-17 of the application, I state that
I repeat, reiterate and confirm whatever has been stated
hereinabove and deny anything stated in the paragraph under reply
that is inconsistent with and/or contrary thereto and further put the

Applicants to strict proof thereof. I say that the reliefs prayed for

by the Applicants by the present Applications ought not to be

granted in light of the aforesaid submissions made on behalf of
Respondent No.3. I further say that, no prejudice will be caused to

the Applicants if any or all reliefs prayed by them are not granted.
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5. 1 submit that, by filing the present application, the Applicants have
jeopardized the service/entitlements of 80 workers, who shall be affected if
any adverse orders are passed against the Respondent No.3. The business of
Respondent No.3 was severely affected by the Covid 19 Pandemic.
Moreover, the Applicants have impacted the business of the Respondent
No.3 by making false and baseless allegations against the Respondent No.3,
which has in turn hampered the good will and the operations of the

business.

6. In these circumstances, I submit that the allegations and contentions against
the Respondent No.3 have no merit, it is therefore just and equitable that
the present application be dismissed with exemplary costs including

compensatory costs.

Solemnly affirmed at Mumbai)

This day of December, 2022)

Before me,
M/s. JAYAKAR & PARTNERS BEF 0%
' - BIDHU PANICKER
PAR - B.Com., LL.B.
3 ADVOCATE HIGH COURT
Advocates for Respondent No. NOTARY (Govt, of India)

Res; 303; Sandeep Apt., Piot No. Af197,
Sector-20, Near fBalajt Temple,
Neru! (W), Navi Mumbat, Maharashtra.

Notary Reg. Sr. No. 895y (an22
in Book No. VIl

-'g DEC 2022
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PATEL VALLABHDAS AND CO.

Mfg :- Groundnut Oil & H.P.S Groundnut Seed & Indian Coal & Coke
Mfg. of Solid Agro Waste Briquette (White Coal)

Airport Road , B/h.Civil Court, P.B.No.11,KESHOD-362220,Dist: Junagadh(Guj) INDIA
Ph.(02871) 0.232615,234367,M0.9824892260 /95742 98718 E mail:patelvailabhdasandco@ gmail.com

e e ——— e e e s e e
e e e e ——
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DEAR SIR.

WE ARE MAUFACTURER OF BIOMASS BRIQUETTE MADIL: FROM PURE
GROUNDNUT SHELL .WE ARE NOT MIXING ANY OTHER TYPE O MATERIAL OR
CHEMICAL OTHER THAN GROUNDNUT SHELL.WE ARE SUPPLYING BIOMASS
BRIQUETTE FROM LAST 15 YEARS .WE ARE SUPPLYING TO THE GIANT COMPANY
NAME ARE AS FOLLOWS
1. INTAS PHARMACEUTICAL LTD.

2. SUN PHARMACEUTICALS PVT. LTD.
3. GODREJ INDUSTRIES (VALIA)
4. PANJABI GHASITARAM HALWAI PVT.LTD.(MAHIM).

. CHEMINOVA INDIA LTD.

h

6. PR ECOENERGY LTD.

THIS BIOMASS BRIQUETTE ARE MADE PURELY FROM
BIODEGRADABLE AGRO WASTE (GROUNDNUT SHELL)

For PATEL VALLABHDAS AND CO.
; AR CTETS

( Authorized Signatory)
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| UNI-THERM BOILERS PVT.LTD.

SURVEY NO11LHOUSE NO BB3/2,PAZAR TALAD ROAD,
WAXIPADA, NAIGAOR{EAST) TALVASA) DIST THANE

- SHEET FRINEMRI- GASITARAM HALWAI
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MUNICIPAL CORPORAT%?)F GREATER MUMBAIL .
- ' Renewal of Factory Permit 23
: Factory Form 10
-1
Renewal Permit No. 7B6187575
) 0ld Factory Permit No, 58 Year: 1984
Factory Permit No. 785018851 faze 01.04.2021
i izing UID Mo, GHIBIBOLG1TLCCE
Uriger tre poovislions of section 295 of the Mumbsl Municips!
“orrovaticn Acs, as medif-ed wupuo-date the Murlicips' Jommlissicner neresy
Terrl - Mr. GOVERDHANDAS G. BAJAJ. Mr. PREM G. BAJAJ & SONS,Mr. KEWAL G.
BAJAJ,Mr. ASHCK G. BAJAJ,Mr. VIPIN G. BAJAJ,Mr. RAVI G. BAJAJ irereir afrer
refzrred te as  "The Permit Hcolder") ¢ establish the fzctory M/S. BAJAJ
"
.ENTERPRISES and +e¢ run the same with an aggregats gpower of 5,00 H.?. and
"aral mermited area cf 65.00 sgm. situated at G.GHASITARAM EATATE, JASMINE
MILL RD MAHIM(E), MUMBAI, Pin. 400017, for the period from 01.04.2021 to
31.03.2023. .r.5 perrmission i3 issued subtect to the regulremsnts, conditiing
TerLllotLons MEentioned attashec.
e factory shall be permitrad Te work kbetween heours 2-30 am to 6-00 om oonly.
Lature 2fF Fastary (AcTivity) FREPARATION & SALES EATABLES
This permission shall be exhibited in a conspicuocus part of the premises of factory/
working place.
Terait valid frem C1.04.2021 =2 31,035,203
Ferwsl Tee (li:cf permit Fes+ Evn Chargs 620,00
_ For o Boolavion wermlt Tharges (ATE: : LAl I35
: t.-».u;-,-vzz:zzaaq, R.Cate: 09,03,2(02
Tnte SELULTIL L K, \
jiv - Q _
~3F.8Tant \.':ug?neer Asgit, Commiss_onsr,rGR Ward
rAuzlding & Factcries! G Ward. Foy Murisipsl Tommiszlioncy
of treater Mumbal
i
i
!
'I
et

Yote: The authenticity

of this certificate myst.be verified from ourwebsite
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- - a

ﬁyadﬁb and restriuctions.

_:yfﬁ; requirements, conditions and restrictions already intimated vide this

office letter’'s No.:786187575 dated 01.04.2021

The measures provided for the prevention of the nuisance and hazard shall

be used and kept in working order.

The factory premises shall not be used for residential purpose.

Simoking in the factory premises shall be strictly prohibited.

No- person undér the age of 15 years shall be employed in the factory.

No alteration shall be made in (i) the site of the factory {ii} the total

area of thé factory (iii) the mechanical power used (iv) the number of

furnaces or forges employed (v) nature of the process carried on {vi} the
permitted hours of working {vii) the number of employees (viii} no
additional process shall be started without prior written permission of
this office.

No furnace, fire place, fuel or chimney shall be allowed in the premises

unless specifically permitted by the Chief Inspector of Stram Beoilers and

Smoke Nuisances, Government of Maharashtra.

(h) The regquirements, if any, of the Chief Inspector of Factories, Government
of Maharahstra shall be carried cut.

{i) The necessary licenses, under the provisions of section 394 of the B.M.C o
Act for the storage of articles or for carrying on the trade or operation .w
shall be cbtained.

(i) Any requirements or conditions, if prescribed from time to time, even

after the issue of the written permission, shall have to be complied

with.

(2) This permission may at any time be suspended or revcked by the Municipal
Commissioner of Greater Bombay if .................

(2} It has been secured through misrepresentation or fraud.

(b) Any of its restrictions or conditions is infringed or evaded.

{(¢) The permit holder is convicted of an infringement of any of the
provisions of this Aect or of any rule or byelaws regulation, standing
order in any mater to which this permit relates.

{d) The factory has stopped working for a continuous peried exceeding cone
year. :

(e) The factory is found to creating nuisance from noise, smoke, dust, fluff,
effluvia odour, vibration or any other cause.

(f) The factory is feund to be in any way dangerous to the public health and
safety. ~

(g) The structyres or part thereof in which the factory is housed is found to ‘
be ruinous, destroyed or pulled down. ‘

(3} When the permission is suspended or revoked or when the period for which
the same is granted expires, the permit holdar shall for the purpose of
the said Act be deemed to be without a permission until the Municipal
Commizsioner's ordexs for suspending or revoking the permission are
rescinded by him or until the permission is renewed as the case may be.

(4) The permission shall be produced for inspection whenever requirement by
the Municipal Commissioner for Greater Bombay or by any other ocfficer
emposere by him in this behalf.

(5} This permission is not transferable.

N

St et
g] %jm

Asstt. Engr., {B&F}) GN Ward

Note:

be verified from ocurwebsite



Regional Office, Mumbai
Phone :~ (022)-22640346 BT, Raikar Chamber “A” wing 216 , 2 floor

Fax. :- (022)-22640345 Deonar gaon road , Near Jain Mandir ,
E-mail - mpcbmmmbai@mipeb.gov.in L[ ) 4 Govandi (E) Mumbai -088
Website :- htip//mpch.gov.in gy
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Orange/S.8.T Date: &Y /fJuly/2015

Consent No: MPCB/CR/15/03357

Consent to Operate under Section 26 of the Water (Prevention & Control of
Pollution) Act, 1974 & under Section 21 of the Air {(Prevention & Control of
Pollution) Act, 1981 and Authorization / Renewal of Authorization under Rule
5 of the Hazardous Wastes (Management, Handlmg & Transboundry
Movement) Rules 2008
[To be referred as Water Act, Air Act and HW (M&H) Ru!es respectwely]
CONSENT is hereby granted to,

M/s. Punjabi Ghasitaram Halwai (P} Ltd.,

G. Ghasmaram*Estate, Jasmine Mill Road,

Mahim (E), M,t(:mbai-400 017.
located in the area declared under the p]’.‘O‘QSlOIlS of the Water Act, Air act and
Authorization under the provisions of HW(M&ID Rules and amendments thereto subject
to the provisions of the Act and the Rules, and the ‘Orders that may be made further and
subject to the following terms and conditiony: ™

1. The Consent to Operate is;gra:l)-f‘éﬂ‘fbr a period up to: 30/06/2021.

g
2. The Consentis valid for tﬁ’e manufacture of -

oduct Name ~ Maximum |

Quantity |
1 | Sweet Meat 29 MT/M
2 Salt Meat : 7.4 MT/M

3, CONBITIONS UNDER WATER ACT:
(i) The dally quantity of trade Effluent from the factory shall not exceed 2.00 M.

(i) The daily quantity of sewage/effluent generated from factory shall not exceed 0.5 M.

{ifi} Trade Effiuent Treatment :
The applicant shall provide comprehensive treatment system consisting of
primary/secondary and or tertiary treatment as is warranted with reference to influent
quality and operate maintain the same continuously so as to achieve the quality of the
treated effluent to the following standards,

SRO Mumbat VI/O/8/66101179%
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Sr. No. Patamcter Limnit
1 pH Between 5.5t09.0

2. Suspended Solids Not to Exceed 100 mg/1
-3. BOD Not to Exceed 100 mg/}
4. COoD Not to Exceed - 250 mg/1

5. il & Grease Not to Exceed 10 mg/}

{v) Sewage Effluent Treatment: o _'-'»,

SRO Mumbat VI/O/8/66101179

{iv) Trade Effluent Disposal:

The "treated trade effluent shall be recycled / reused to maximum extent possible and
remaining shafl be connected to the Sewerage sysiem provided by MCGM. In no case
effluent shall find its way to any water body direétly7indirectly at any time,

The applicant should provide comprehensive treatment system as is warranted with
reference to influent quality and operated and maintain the same contlnuously SO as to

achieve the quality of treated effluent to the following standards . '_ B,
Parameters _ _
1 Suspended Solids Not to. Exceed 100 mg/1
2 BOD 3 days 27°C _ " NottoExgeed 100mg/1

S

(vi) Sewage Effluent Disposal:

The treated sewage effluent  should “be’ dlsposed of "on land for
gardening/irrigation/lawns/tree pIantatlons “within own premises. Excess treated
sewage/eflluent shall be disposed into.underground drainage scheme provided by local
body. In no case effluent shalf ﬁnd its_,\'_#ay to any water body directly/indirectly at any time.

Sr. No. Type Of Waste Quantity © UOM Treatment Disposal

(viii) Other Conditigns: Industry should monitor effluent quality regularly.

e

4, The applica"'l-i"t-s'hall comply with the provisions of the Water (Prevention &

Control, -of- Pollunon) Cess Act, 1977 (to be referred as Cess Act} and
amendment Rules, 2003 there under
The dally water consumption for the following categories is as under:

m

_(;),___;_Domestlc purpose 02.50 CMD

(i) Water gets Polluted &

Pollutants are Biodegradable .. 02.00 CMD
(i1 Water gets Polluted, Pollutants

are not Biodegradable & Toxic... 00.00 CMD
(iv) Industrial Cooling, spraying

in mine pits or boiler feed 00.00 CMD

The applicant shall regularly submit to the Board the returns of water
consumption in the prescribed form and pay the Cess as specified under Scction 3 of
the said Act.

Page 2 0f' 5
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5. CONDITIONS UNDER AIR ACT :

{i) The applicant shall install a comprehenswe control system consisting of
control equipments as is warranted with reference to generation of emission
and operate and maintain the same continuously so as to achieve the level of
pollutants to the following standards:

a. Control Equipment:
Industry shall provide Air Pollution Control System of sufficient capacity
to control the emissionas,

*r
.

b. Standards for ambient air quality (AAQ). b
i, Particulate Matter PM ,, not to exceed 100pg/m? *.
il. Particulate Matter PM,s  not to exceed Gﬂpg/m\ .

(ii) The applicant shall ohserve the following fuel pattern 7

" Type OFf Fuel Quantity

(iti)  The applicant shall erect the Chimney(s) of tﬁe fql\lo;wi-ng specifications:

Ry

Chimney Attached To “ Height in m

Bhatti 20.0 mtr.

L1 w B

{iv) - The applicant shall provide port@ in the chimney/(s) and facilities such as ladder,
platform etc. for monitoring - ﬂxg"alr emissions and the same shall be open for
ingpection to/and for use _rofj:he Board’s Staff. The chimney(s) vents attached to
various sowrces of emission shall be designated by numbers such as S-1, S-2, ete.
and these shall be pamtedf isplayed to facilitate identification.

F ‘t

(v} The industry sb@]l take' ‘adequate measures for control of noise levels from its own
sources w1th1n*the Premises so as to maintain ambient air quality standard in
respect of noisé-to less than 75 dB(A) during day time and 70 dB(A) during mght
time. Day tune is reckoned in between 6 a.m. and 10 p.m. and night time 1s
reckoned. between 10 p.m. and 6 a.m.

(vi) Other Cond itions:

S l) The industry should™not cause any nuisance in surrounding area.
+;2) The industry should monitor stack emissions and ambient air quality
regulaily,

6. CONDITIONS UNDER HAZARDOQUS WASTE (MANAGEMENT, HANDLING &
TRANSBOUNDRY MOVEMENT) RULES, 2008:
(i) The Industry shall handle hazardous wastes as specified below.

Type of Waste/ Category Quantity UOM . Disposal

(ii) Treatment- NIL

SRO Mumbai [1/0/5/66101179
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1. The authorization is hereby granted to operate a facility for collection,
storage, transport & disposal of hazardous waste,
2. The industry should comply with the Hazardous Waste (M&H) Rules, 2003.

3. Whenever due to any accident or other unforeseen act or even, such

emissions occur or is apprchended to occur in excess of standards laid down,
such information shall be forthwith Reported to Board, concerned Police
Station, office of Directorate of Health Services, Department of Explosives,
Inspectorate of Factories and Local Body. In case of failure of pollution
control equipments, the production process connected to it shall be stopped.

4. Industry shall cbtain rvegistration from CPCB as a re-refiner of Used oil
having environmentally sound technology as per the provisions of
Hazardous Waste (Management & Handling) Rules 1989 &‘»Amendment
Rules 2003 before commencement of production.

5. The unit has to display and maintain the data online out{gde the factory
main gate in Marathi & English both on a 6'x4’ display board in the manner
and the report of the compliance along with photograph shall be submitted
to this office & concerned Regional Office/ Sub Regional Office.

6. It shall be ensured that the Hazardous waste is handled, managed &
disposed of strictly in accordance with the. Haaa‘rdous Waste (Management

& Handling) Rules, 1989 as amended on 20@,3-and shown & submitted to the
Board as & when asked for.

BT

7. Industry shall comply with following addltlonal conditions:

i. The applicant shall maintain good: housekeepmg and take adequate measures
for control of pollution from2 all sources so as not to cause nuisance to
surrounding area / mhab:tant's

The applicant shall b,ung mlm.mum 33% of the available open land under

green coverage/ tree plan tmn

Solid waste ~ The.non hatatdous solid waste arising in the factory premises,

sweepings, etc., be* d;spbe?ed of scientifically so as not to cause any nuisance /

pollution. The applicant shall take necessary permissions from civic
authorities fgr di$posal to dumping ground.

. The apphcant shall provide for an alternate electric power source sufficient to
operateall poJIutlun control facilities installed by he applicant to maintain
compliance with the terms and conditions of the consent. In the absence, the
apphca;a; shall stop, reduce or otherwise, control production to abide by terms
& onditions of this consent regarding pollution levels.

e ,’I‘he ‘applicant shall not change or alter quantity, quality, the rate of
,Hlscharge, temperature or the mode of the effluent / emissions or hazardous

~‘wastes or control ‘equipments provided for without previous written
permission of the Board.,

vi. The applicant shall provide facility for collection of environmental samples
and samples of trade and sewage effluents, air emissions and hazardous
wastes to the Board staff at the terminal or designated points and shall pay to
the Board for the services rendered in this behalf. ‘

vii. The applicant shall make an application for renewal of the consent at
least 66 days before the date of the expiry of the consent.

viii.The firm shall submit to this office, the 30th day of September every year, the
Environmental Statement Report for the financial year ending 315 March in
the prescribed Form-V as pre the provisions of rule 14 of the Environment
(Protection) (Second Amendment) Rules, 1992,

i,

iii.

SRC Mumbai VIX0/5/66101179
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ix. As inspection book shall be opened and made available
during their visit to the applicant. Jev

x. The applicant shall install a separate electric meter showing the consumption
of energy for operation of domestic and industrial effluent treatment plants
and air pollution control system. A register showing consumption of chemicals
usged for treatment shall be maintained.

xi. Separate drainage system shall be provided for collection of trade and sewage
effluents. Terminal manholes shall be provided at the end of collection system
with arrangement for measuring the flow. No effluent shall be admitted in the
pipes / sewers down- stream of the terminal manholes. No effluent shall find
its way other than in designed and provided collection System. N

xil. Neither storm water nor discharge from other premises shall 'be allowed to
mix with the effluents from the factory. .

8. The Capital investment of the industry is Rs. 252.76 lakhs. :

9. This Board reserves right to amend, revoke or suspend the. consent issued,

10. This consent should not be construed as exemption from obtaining
necessary NOC/permission from any other Government authorities.

11. Industry shall submit an irrevocable Bank Guarantee of Rs 50,000/- (Rupees
Fifty thousand) in favor of “Regional Officer, Maharashtra Pollution Control
Board, Mumbai valid up to 30.06.2021 “towards operagon & maintenance of
Air Pollution Control System.

ard's officers

"‘.5-\ "'
‘3
Ay

(Dilip Khedkar )
Regional officer

To,

M/s. Punjabi Ghasnararp Halwa1 (P) Ltd.,
G. Ghasitaram Estate;xJdspiine Mill Road,
Mahim (E), Mumh_mﬁggo 017.

Received Consent'i‘ee:: of -

w R

Sr. No. Amountﬂ{s) DD. No. - : : Drawn On

1 ©| 745,100/ 508382 | 05 May 2015 Kotak Mahindra Bank
2.1 - 15,000/ 247776 27 May 2015 Kotak Mahindra Bank

Copy Submitted to —
1. Regional Officer (HQ), M.P.C.Board,Sion, Mumbai.
2. Sub Regional Officer, Mumbai-l

SRO Mumbai FI/0/5/6610117%
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C Visit At : hitp:ﬂmpgb!gov.iu

Regional Office, Mumbai,
Kalpataru Point, 1% Floor, Sion Circle

Phone :  (022)- 24016239
Fax ¢ (022)- 24915269

Email : romumbai@mpcb.gov.in Sian_{E), Mumbai- 400 022

Cat (Red)/Scale (5S1)

Consent No: Format 1.0/BO/RO ~MumbaifUAN No.125772/R-220 1001283 pare .2 20122022
To,

M/s. PUNJABI GHASITARAM HALWAL (P) LTD

G.Ghasitaram Estate, Jasmine Mill Road,

Mahim East, Mumbai 400017

Sub:- | Consent toc Operate under Red Category.

Reference: 1. Existing consent to operate vide No. MPCB/CR/15/09357 dated
21/07/2015 valid up to 30/06/2021
2. Appiication vide UAN No; 0000125772

For Consent to operate under Section 26 of the Water (Prevention & Control of
Pollution) Act, 1874 & under Section 21 of the Air (Prevention & Control of Pollution}
Act, 1981 and Authorization under Rule 6 of the Hazardous & Other Wastes (M & T M)
Rules 2016 is considered and the consent is hereby granted subject to the following
terms and conditions and as detailed in the schedule i, H, 1 & IV annexed to this order:

1. The Renewal of Consent to Operate is valid up to — 30/06/2025.

2. Capital investment as per CA Certificate- Rs, 252.76/- lakhs. :‘A Q\@’J _

3. The Consent is valid for the manufacture of —

1. | Sweet Meat
Salt Meat

4. Conditions under Water(P&CP),1974Actfordischargeof effluent:
Sr Description Permitted Standards to Dispasaf Path
(in
CMD)
Trade effluent As per Schedule-1

Recycle & Reuse maximum
extend ramaining send to
MCGM drain.

2. |Domestic 00.50 - As per Schedule-| [ Recycle & Reuse maximum
effluent extend remaining send ko
MCGM drain_

e ) o 'lr_‘-‘:%ﬁ'

M/s PUNJABI GHASITARAM HALWAI (F) LT/ RO-Mumbai/UAN No., 0000125772/ QMS.PQ?,]_—‘ER DR
. . ILN:\;.
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5. Conditions under Air{P&CP)Act,1981forairemissions:
Sr Stack Description of stack/ Number of Standards to be
No. . source Stack achieved
1. 81 Bhatti = - 1 As per schedule I}
6. Non-Hazardous Wastes: o
Sr Type of Quantity UoM Treatment Disposal
No - Waste . R
1 | Treatment 2 [N MCGM
plant Sludge

7. Conditions under Hazardous &Other Wastes (M & T M) Rules 2016 for
treatment and disposal of hazardous waste:
Sr Category No./ Type  Quanitity UoM Treatment Dispusal
No '

- NAC

8. The Board reserves the right 1o review, amend, suspend, revoke etc. this consent and
the same shall be binding on the industry. . .
9. This consent should not becopstrued as exemption from obtaining necessary
NQC/permission from any othér Government authorities.
10. The applicant shall make an application for renewat of consent lo operate 60 days
prior to the date of expiry of the consent.
' e For and on behalf of the

Maharashtra Pollution Conrﬂ Board
.
2 {4
o /‘\C S

oo o = (4. 8. Hajare}
e lle, Regional Officer, Mumbai

TXN2201002830 |

Copy to: R
1, The Assistant Secretary (Technical), Mumbai,”
2. Sub-Regional Officer ~Mumbai-l. -~
- They are directed to ensure the compliance of the consent conditions
3. Chief Accounts Officer, MPCB, Mumbai.
el

M/s PUNIABT GHASITARAM HALWAL (P} LTD/ RO-Mumbai/UAN No. DODD125712f QMIS-PDB_FDZ Page No. Page 2 of A
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SCHEDULE-}

a. Industrial effluent generation and"details 'of the treatment installed {Primary
followed by tertiary treatment) — 02.00 CMD

b. Samples Parameters details in case of Recycle & reuse maximum extend
and remaining send to MCGM sewerage system.

1 JpH Between /665 to 9.0 |
12 | Oil & Grease Not to exceed 10 mgfl
(3 Suspended Solids Not to exceed 100 mgil.
4 ) BOD 3 days 27 Deg.C Not to exceed 30 mg.
5 [COD Not to exceed 250 mgfl.
16 | Total Dissolved Solids Not to exceed 2100 mgh.

c. Treated industrial waste water disposal details. Recycle and reuse to
maximum extent possible and remaining to sewerage system provided
by MCGM

2. Domestic water; -
a. Details of the domestic water generation and treatment system provided- 05.00 CMD
treatment system seplic tank and Soak Pit.
b. Treatment and parameters
Suspended Solids Not to exceed 00 mgll
BOD 3 days 27° C. Not to exceed 30 mg/l.

¢. Treated industrial waste water disposal details (CETP/Secondary treatment/Soak
pitfovarflow sewerage system provided by MCGM)

3. The Board reserves its rights to review plans, specifications or other data relating to piant
setup for the treatment of waterworks for the purification thergof & the system for the disposal
of sewage or trade effluent or in connection with the grant of any consent conditions. The
Applicant shall obtain prior consent of the Board to take steps to establish the unit or establish
any treatment and disposal system and or extension or addilion thereto.

4. The industry shall ensure replacement of pollution control system or its parls after expiry of its
expected life as defined by manufacturer so as to ensure the compliance of standards and
safety of the operation thereof.

5 The Applicant shall comply with the provisions of the Water (Prevention & Control of Pollution)
Act, 1974 and as amended, by installing water meters and other provisions as contained in

the said act;
oJ\ -
L)
¥ 09
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1. Industrial Cooling, Spraying.ingmine pits or-boiler feed 00.00 f
. Domestic purpose 02.00 !
3, Processing whereby water gets pofluted & poliutants 02.50 [
are easily biodegradable
4. Processing whereby water gets polluted & pollutants 00.00
] are not easily biodegradable and are toxic ‘
5. Others: i) Gardening 00.00 i
8. The Applicant shall provide Specific Water Pollution control system as per the conditions of

" EP Act, 1986 and rule made there under from time to time.
" SCHEDULE-

Terms & conditions foy comgﬁance of Air Pollution Control:

1. As peryour application, you have provided the Air poliution control (APC)system and also
erected following stack (s) and to observe the following fuel pattern-

crub

followed by -
Dust coilecmr

mdustry shall shift their fuel pattem to clean fuel i.e. LPGICNG within 06-month pericd.

2. " The applicant shall operate and r_naintain above-mentioned air pollution control system,
50 as {0 achieve the level of pollutants to the following standards:

Particuiate matter Not {o exceed 150 mg/Nm?®
S0: Process Not to exceed T NA
3. Standards for Ambient Air Quality (AAQ)
PMzs —[Nottoexceed 60 pgNM3
PMio Not to exceed 100 pg/NM3
SO. "~ 'Not'to exceed 80 pgiNM3 }
| NOx [ Not to exceed 780 pg/NM3 ,
Acid Mist ,' Nottoexceed ""'"j‘é‘s TpgNM3T T

}

4.~ The applicant shall provide specnﬁc Alr Polluluon control equipment’s as per the conditions

of EP Act, 1986 and rulg’ made there under from tLime to time/Environmental
Clearance/CREP guidelines. '

The Appticant shall obtain- necessary prtor permission for providing additional contro!

Page No. Page 4 of B
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M/s PUNJABI GHASITARAM HALWALE {P) LT/ RO-Mumbai/IJAN Ne. 0000125772/ QMS.Pﬂb,FDE/g\ B Pape No. Page 5 of 8

replacement well before its life come to an end or erection of new Bellioh- ntrol
vipment. L . :

saqulp ' RE i

The Board reserves its rights to vary all-or any of:the condition in the consent, if due to

any techneiogical improvement or otherwise such variation (inciuding the change of any

control equipment, other in whole or in part is necessary).

SCHEDULE-|II

Details of Bank Guarantees:

Sr. Consen
No t{C2R) Amt of Submission Purpose of Compliance  Validity

BG Period BG Period Date
Imposed

Consentto | 50,000/- | Within 15 | Operation & | 30/06/2025 | 31/07/2025
Operate days period [ maintenance
of Poliution
control
system

Extend the existing BG period

SCHEDULE-IV

General Conditions:
The Energy source for lighting purpose shall preferably be LED based
The PP shall harvest rainwater from roof tops of the buildings and storm water drains to
recharge the ground water and ufilize the same for different industrial apptications within
the plant
Conditions for D.G. Set:NA
The applicant shall maintain good housekeeping.
The non-hazardous solid waste arising in the factory premises, sweepings, etc. be
disposed of scientifically s0 as not to cause any nuisance / pollution. The applicant shall
take necessary permissions from civic authorities for disposal of solid waste.
The applicant shall not change or alter the quantity, quality, the rate of discharge,
temperature or the mode of the effluent/emissions or hazardous wastes or control
equipments provided for without previous written permission of the Board. The industry
will not carry out any activity, for which this consent has not been granted/without prior
consent of the Board. _
The industry shall ensure that fugitive emissions from the activity are controlled so as to
maintain clean and safe environment in and around the factory premises.
The industry shall submit quarterly statement in respect of industries obligation towards
consent and pollution control compliance's duly supported with documentary evidences

{format can downloaded from MPCB official site). ‘ —
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9.

10

1.

12.

13
14.

15.

16.

1.

18,

19,

20,

21.

The industry shall submit official emaﬂ address and any change will be duly informed to

the MPCB.

The industry shali achigve the National Ambient Air Quality standards prescribed vide
Government of India, Nofification No. 8—29016!20!901PCI L dated. 18.11.2009 as

amended.

The Board reserves its rights to review plans, specifications or cther data relating 1o plant
setup for the treatment of waterworks for the purification thereof & the system for the
disposal of sewage or trade effluent or in connection with the grant of any consent
conditions. The Applicant shall obiain prior consent of the Board to take steps to establish
the unit or establish any treatment and d|sposal system or an extension or addiion

thereto,

The industry shall ensure replacement of pol!utron control system or its parts after expiry
of its expected life as defined by manufacturer so as to ensure the compliance of

slandards and safety of the operation thereof.

The PP shall provide personal’ protection equipment as per norms of Factory Act
Industry should monitor elﬂuent quality, - stack. emissions and ambient air quality

monthly/quarteriy.

Whenever due o any acc;dent or other unforeseen act or even, such emissions occur or
is apprehended 1o occur in excess of standards laid down, such information shali be
forthwith Reported 1o Board, éqr}cerned Police Station, office of Directorate of Health
Services, Department of Explosiv'es Inspectorate of Factories and Local Body. In case of
failure of poliution control equment the- productnon process connected to it shalt be

stopped.,

The applicant shall provide an ahernate electric power source sufficient to operate all
poliution control facilities instalied to maintain compliance with the terms and conditions
of the consent. In the absence, the applicant shall stop, reduce or otherwise, control

production to abide by terms and conditions of this:consent.

The industry shall recyclefreprocessireuseirecover Hazardous Waste as per the provision
contain in the Hazardous and Other Wastes (M & TM) Rules 2016, which can be recycled
/processed freused !recovered'énd only waste which has to be incinerated shall go to
incineration and waste which. can be used for land filling and cannot be

recycled/reprocessed eto. should 0o for that purpose,

incineration and fandfil sﬂe!env:mnment
An inspection book shall be opened and made avaitable to the Board's officers during

their visit to the applicant.

in order to reduce load on

industry shall strictly comply Wl.ih the Water (P&CP) Act, 1974, Air {(P&CP) Act 1981 and
Environmental Protection Act, 1986 and industry specific standard under EP Rules 1986

which are available on MPCB website (www.mpcb.qov.in).

Separate drainage system shall be provided for collection of trade and sewage effluents.
Terminal manholes shall be prc}vide_d at the and of the collection system with arrangement
for measuring the flow. No effluent shall be admitted in the pipes/sewers downstream of
the terminal manholes, No efﬂuent shall find its way other than in designed and provided

collection system.

Neither storm water nor dlscharge from other premises shall be allowed to mix with the

;

effluents from the factory

Page No. Page 6 of 8
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22. Theindustry should not cause any nuisance in surroundmg area. .

23, The industry shall take adequ g measures fof pf noise levels from :ts own sources
within the premises so as to' gna:ntaln ambmm@n ity standard in respect of noise to
iess than 75 d8 (A) during day time and 70 dB (A) during night time. Day time is reckoned
in between 6 a.m. and 10 p.m. and night time is reckoned between 10 p.m. and 6 a.m.

24. The industry shall create the Environmental Cell by appointing an Environmental
Engineer, Chemist and Agriculture expert for looking after day to day activities related to
Environment and irrigation field where treated effluent is used for irrigation.

26. The applicant shall provide ports in the chimney/(s) and facilities such as ladder, platform
etc. for monitoring the air emissions and the same shall be open for inspection tofand for
use of the Board's Staff. The chimney(s) vents attached to various sources of emission
shall be designated by numbers such as S-1, S-2, etc. and these shall be painted/
displayed to facilitate identification.

28, The industry should comply with the Hazardous and Other Wastes (M & TM) Rules, 2016
and submit the Annual Returns as per Rule 6(5) & 20(2) of Hazardous and Other Wastes
(M & TM) Rules, 2016 for the preceding year April to March in Form-IV by 30th June of
every year,

27. The applicant shall install a separate meter showing the consumption of energy for
operation of domestic and industrial effluent treatment plants and air poilution controt
system. A register showing consumption of chemicals used for treatment shall be
maintained.

28. The applicant shall bring minimum 33% of the available open land under green coverage/
ptantation, The applicant shall submit a yearly statement by 30th September every year
on available open plot area, number of trees surviving as on 31st March of the year and
number of rees planted by September end.

29. The Board reserves its righis o review plans, specifications or other data relating to plant
setup for the treatment of waterworks for the purification thereof & the system for the
disposal of sewage or trade effiuent or in connection with the grant of any consent
conditions,

30. The firm shall submit to this office, the 30th day of Septembier every year, the Environment
Statement Report for the financial year ending 31st March in the prescribed FORM-V as
per the provisions of Rule 14 of the Environment {Protection) (second Amendment) Rules,
1992.

31. The Applicant shall obtain necessary prior permission for providing additional control
equipment with necessary specifications and operation thereof or alteration or
replacement/alteration well before its life come to an end or erection of new pollution
control equipment.

32. The Board reserves its rights to vary alt or any of the condition in the consent, if due to
any technological improvement or otherwise such variation (including the change of any
control equipment, other in whole or in part is necessary).

33. The applicant shall provide facility for collection of environmental samples and samples
of trade and sewage effluents, air emissions and hazardous waste to the Board staff at
the terminal or designated points and shall pay to the Board for the services rendered in
this behalf, Consumers or bulk consumers of electrical and electronic equipment listed in
Schedule | shall ensure that e-wasie generated by them is channellzed through collection
centre or dealer of authorised producer or dismantler or. pecyeter orthrough the designated
take back service provider of the producer to authonSeq dlsman;ﬂer ore cycler

M/s PUNJABI GHASITARAM HALWAI (P) LTD, RO-Mumbai/UAN No. 0000125772/ Qmma _Foz \ Page No. Page 7 of 8
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34. Bulk consumers of electrical and éléctronic equipment listed in Schedule | shall
maintain records of e-waste generated by them in Form-2 and make such records
available for scrutiny by the concerned State Poliution Control Board

35, Consumers or bulk consumers of etectrical and electronic equipment listed in Schedule |
shall ensure that such end-of-life electrical and electronic equipment are not admixed with
e-waste containing radicactive material as covered under the provisions of the Atomic
Energy Act, 1962 (33 of 1962) and rules made thersunder;

36. ‘Bulk consumers of electrical and electronic equipment listed in Schedule | shall file annual
returns in Form-3, to the concerned State Pollution Control Board on or before the 30th
‘dey of June following the financial year to which that returmn relates. In case of the bulk
‘consumer with multiple offices in.a State, one annual return combining information from

gl the offices shall be filed to the concemed State Pollution Control Board on or before
the 30th day of June following the financial year to which that retumn relates.

M/s FUNJABI CHASITARAM HALWAI (F) ETD/ RO-Mombai/UAN No. 8000125772/ QMS.P06_FO2 Page No. Page 8 of 8
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MAHANAGAR GAS LIMITED

© wnvsmahanagargas.com | ) mahid | © mahanagargas | () matiid

Customer Care Nos: +91 22 68674500 / 61564500 1 CIN: L40200M11|995PLCO8S 133

On Wed 18 Ocl 2022 1:27PM Punjabi Ghasitaram Halwai wrote:

Ot- 18-10-2022

. To

The Manager — Marketing & Sales
The Mahanagar Gas Ltd

Kalina, Mumbaij
Subject - Application for industrial Connection for Gas for our commercial usage

Dear Sir,
MNamaste
This bears to our earlier appiication for a gas line filed with your good office in 2015 & 2018.

We would like to introduce ourselves as manulacturers of sweets, namkeens and snacks situated 3t & Casstn
Estate, lasmine Mill Road, Mahim £, Mumbai 17.

. We would fike to apply for a Gas pipeline connection for manufacturing our sweets, for our factory situatze 2
Mzahim East.

We request you to kindly provide us with a gas pipefine as soon as possible, for our factory far cooking of our
sweets & snacks.

Your carly action and reply will be highly appreciated.

Thanking You

Yours Sincerely

Kunal Baiaj
5821061718

Thanks & Regards,

f

hltne-fmmit asnale Fombmsith d Wik asaind 1T NSRGiaw= MR aarehealtl nermiids Ve At 9L 101 2T 10R4GR 7K1 AG3 1 £ 7 Raa mlcpmzo1m e Tl 1Y
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{22,245 PM nz.zgmmn for PG Connceton

g_iﬁgé G m all Punjabi Ghasitaram Halwai <ghasitarams@gmait.com>

Aﬁpii;:a;igon for PNG Connection o
3 messages

To. aalam@mehanagargas.com AT

o
Mr Alam Adil
The Manager -~ Marketing & Sales

The Mahanager Gas Ltd

Katina, Munthai

. Subjett - Application for Industrial Connection for Gas for our commercial usage
Dear Sir,

Namaste
This bears to our earlier appiication for a gas fine filed with your good offite in 2015 & 2018.

We would like to introduce ourselves as manufacturers of sweets, namkeens and snacks situated a° G Ghasitarem
Estate, Jasmine MiHl Road, Mahim E, Mumbai 17.

We would like to apply for a Gas pipefine connection for manufacturing our sweets, for our factory situated 3t
Mahim East,

We request you to kindly provide us with 2 gas pipeline as soon as passible, for our factory for cooking our swveats
& snacks, )

Your early action and reply will be highly appreciated,

. Thaaking You
Yours Sincerely

Kunal Baja}
9821061718

Thanks & Regards,

Pupjabi Ghasitaram Halwai Pyt, Lid,

o Factory & Offico ~

G Ghasilaram Estate, Jasmine Mill Road,

Mahim E, Mumbal 17. INDIA,

Te! - 0091~ 22- 24090000 / 0161 70202 f D403 {
24033637 1 3636

nitrve g 1, o'y 1 Tl =nfu. Searchzallknp = - -
Al mrnsda T SR ETRC T W=nfuihan L L \ LEuia |
105 R ulrminn A hzall] k. = e A
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‘j Q44 1
;"b Gmall Punjabl Ghasitaram Halwal <ghasitarams@gmail. coms

App[ication for PNG
8 messages

MGL Helpdesk <suppon@mahanagargas.coms>
To: ghasitarams@gmail.com

Thu, Ocl 20, 2022 =2 2 15 P

Pear Sir f Madam,

Thank you for giving us an opportunily to serve you and we acknowledge receipt of your 2-mail agoencsc
below.

In this regards, if your building aiready has PNG connection then we would request you to apply online
by below mentioned link. '

hitps:/iwww.mahanagargas.com/MGLModule/Reg_Form.aspx
In case you are unable to apply online then, kindly provide us your complete address;

Full name of applicant
Building's Name

Fiat No

Flocr,

Wing (if any)

Landmark

Road / Street Name

Area

City

PiN code _
Ceontact no tand line & mobile.

In case your building doesn't have PNG conniection then we request you to forward the
following details on society letter head duly stamped and signed by the office bearets.

Full name of applicant
Building's Name

Flal No

Fioor,

Wing {if any)
Landmark

Road f Stteet Name
Area

City

PIN code

Name & contact detalls of parson to be contacted.

The Jelter can be forwarded to us via e-mail or hard copy at the address given below.

Mahanagar Gas Lid.
Pay & Accounls Bldg,
Ground floor,

Nr Family Courl,
Bandra Kurla Complex,
Bandra (E),
Mumbal-400051.

Once the same is received, needful shall be done.

Assuring you of our best services.

AN I

hitne: imai annnie camdmabtiy Y Tik=a Radhdil nRRviswzrldaareh saHlnarmiha s inra A LB T T1ARLUE DA TAR S AR Larm il A 15
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Jfrorze, 24T PM
.

Punjabi Ghasitaram Halwai <ghasi'larams@g

2 3 Qaﬂ - Application [or PNG

Punjabi Ghasitaram Halwai pyi. Ltd,

Factory & Qffice -

G Ghasitaram Estale, Jasmino Mill Road,

Mahim E. Mumbai 17. INDIA.

Tel - 0081- 22- 24090000 / g 191 ¢ 020270403/
‘ 24033637 / 3636

Website — www.ghasitaram.in

Emai - ghasltarams@gmall.com

info@ghasitaram, in

Ordor sweets online at www.ghasitaram.in

mail.com>

To: MGL Helpdesk <suppod@mahanagargas.com>

To

FOURTH REMINDER

The Manager — Marketing & Sales

The Mahanagar Gas Ltd.
BKC, Mumbai-400 051

Subject:

Dear 5ir,

Namaste

Please refe

ron, Oot 31

Date: C1-11

e

20

2

Application for Industrial Connection for Gas for our commercial usaye
Reference our earlier request letters years 2012, and 2018 & dated 18-10-2022 for Mahanagy

Gas Connection.

2

-
N

FER IS

t to our earlier request fetters years 2012, and 2018 & dated 18-10-2022 for the Ml3nanagar o

connection as we are a manufacturer of Indian Sweets & Namkeens, etc... We aiso export our produrts 10 .50 Sw:
countries abroad, We politely request you 10 kindly consider our application and provide us with 2 335 £ r
soon as possible, This gas Is required for manufacturing Indian Sweets, namkeens, etc.

Thanking You
Yours Faithfully

vippan Bajaj

Thanks & Regards,

punjabt Ghasitaram Halwai Pvt. Lid,

hiine firmad fonola FAmima ilhd:lnik:aimlhdﬂ1nﬂ&u'um

= Kxpare hoa lhnamihids e 304, (ML T4 1 74T 1082 6527 11651 4 TRamal=mee 0
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2 3 1 Smail - Appiication for PNG

G Ghasitaram Estate, Jasmine Mit Road,

Mahim E, Mumbaij 17, INDIA,

Tel — 0091. 22 24090000/ 0101/ 020270403/
24033637/ 3635

Website - www.ghasitaram in

Factory & Office -

Email - ghasitarams@gmai, com
info@ghasitaram.in

Order sweoets online at www.ghasitaram.in

{Quoted texl hidden)

i _‘ MGL.pdf T e e e e
o 224K

MGL Helpdesk <support@mahanagargas.com»
To: ghasitarams@gmaii.com

Oear Sir / Madam,

Thank you for writing to us.
This Is an auto response conflrming receipt of your smail.

In case or any wrgency you may please speak 1o owr Cuslomer Helplire on B8574300 ! £1564500

For any Gas Leak / Gas Stoppage / Fire Complaint please contact our 24 Hour Gas Emergency Semace on 1307500
{022) 88759400, (022) 24012400.
Please do not respond 1o this emall as this is through an auto response system.

Assuring you of our bes| services.

Ragards,

Customer Care

Punjabi Ghasitaram Halwal <ghasitarams@gmail.com>
To: hshah@mahanagargas.com

[Quoted lex higren] |

s MGL.pdf
2Ry

Punjabi Ghasltaram Halwal <ghssitarams@gmail.com>
To: MGL Helpdesk <support@mahanagargas.com>

i WAL
Full name of applicant - PUNJAB! GHASITARAM HAL
Building's Name - G GHASITARAM ESTATE
Flat No - FACTORY BLDG
Floor, - GR

R P S

hhne fimail nnanks ramimadiol Uik s RedhdNINSEviAwENIR caarchzall narmid2IRraan LA 1 74T 108 4GRIH1T0GIRT L eamnlsim st
i z
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: 2 3!\3 - Applicalton for PNG

hank you for giving us a i .
rTIaii ap);’endedgbetogw. N opportunity to serve you and we acknowledge receipt of your e-

{Quoted text hidden]
Assuring you of our best services,

Regards,

Customer Care

-

‘f:i v, _','_'_.:':‘ R

MEHA AGAIL
GAS
KMAHANAGAR GAS LIMITED
O vvaemahanagargas.com | O molid .8 mahanagargas § G mehid

Custumer Cure Nost +91 22 68674500/ 61564500 1 CIN: L40200MITI993PLCORELIS

. On Mon 31 Ocl 2022 8:40PM Punjabi Ghasitaram Halwai wrote:
FOURTH REMINDER

Gate: 01-11-2022

To
The Manager — Marketing & Sales

The Mahanagar Gas Ltd.
BKC, Mumbai-400 051

Subject: Application for Industriai Connection for Gas for our commercial usage.
Referance our earlier request tetters years 2012, and 2018 & dated 18-10-2022 for Manragy

Gas Connechion.

. Dear Sir,

Namaste

Please refer to our earlier request letters years 2012, and 2018 & dated 18-10-2022 for the Maba
connecton as we are a manufacturer of Indian Sweets & Namkeens, etc... We also export Qur produdts 102171
countries abroad. Wa politely request you to kindly consider our application and provide us with 3 gas tipeiy
soon as possible. This gas is required for manufacturing Indian Sweets, namkeens, etc.

(™

Thanking You
Yours Faithfully

Vippan Bajaj

Thanks & Regards,

,,,,,,
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é Request for new oo Tha Wag T I s o) B
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b Ghisiaram okl @Bﬂmn:\ﬁw
J!{ o0 A5 R TR 523 €5
! Dato: 17-06-2012

To Mohanagar Gas Limwcd
Bardia 4wl Compiex,
Bandra- East
Kumibxi = 400 651
Subjec- Connection of Gas at our Faclory Premises ot G, Ghasitarem Estate, Kahin: €, bumbai 17
We are one of the Inrge st manufaciurers of Indian Svieels, Nunkgan, Canned sweels vic. We a1¢ also exgeming gur Jeos 2L

' ceuriidies. We Rave wiitten 1o you eadier Ial we would Like %o have 3 Gas conrection at our fAclary profivges Ve are l2rge consurmats -

A LOQ an0 LPG gos. You have ateady given Conaeclicns kg conswners in Matem- (V)

-

I out fecation there ore very biy cesidenlial complexes such Monhim east co-cperaling sock:ty, Bahgenagan Shumazar saxtir 2. o0
a very blg construction activiy is going on by Evershing Buitders,

Qur proposal is conding wath you sinoe 2006 and varicus comespendence are Jying i your office. We wastd requasisou s ot oo
lhe mater g 9@ us 3 gas conneckan, A favorable reply wouls be hghly apprecaitcd.

Thanking you.
Youts fathfully

Rahid B9j3

Cicl s Applicabon by Mahen (Eost) Co-operalive Housing Socioly Limited

PEENEAY
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ab Private Limited
INDUSTRIAL TESTING & ANALYTICAL LABORATORIES

Ragd. off:: Mieher House, 6th Floar, 15, Cawas]i Pate) Street, Fort, Mumbai - 400 001.
Since 1548 Tel.: 022 - 4333 3888, 022 - 4936 9988

E-mail : inquirg@italabs.in = Web : www.italabs in

AN 150 95001:2015 CERTIFIED ORGANISATION

CERTIFICATE OF ANALYSIS Sample Not

.Drawn By ITALAB
Certificate No. : |TA/2022-23/056843

HREN

Certificate Date : 4/11/2022
Customer Master No: CO20538

Quantity Received # :180gms+16

1. Particulars of Sample Submitted

Customer Name

Punjabt Ghasitaram Halwai Pvt Ltall

G. Ghasitaram Estate,,
Jasmine Mill Road,,Mahim East

400017, Ogms
MH,IN, Packing : Plastic Pack
Sample Name # :Briquettes

Letter Ref. No. # Pomeme
Sample Receive Date: 28/10/2022

Marks # Paeam
2. Result of Analysis :
I
Parameter Name Result Unit Method '
Gross Calonific Value {ARB) 3713 Cal/gm 1S:1350 (Part 1I)
6683 BTW/Ib 15:1350 (Part 11)
Ultimate Analysis {ARB)
Moisture 9.17 % 15:1350 (Part I}
Mineral Matter 8.90 % 15:1350 (Part I}
Carbon 58.50 % Inhouse Method
Hydrogen 5.87 % Inhouse Method
Nitrogen 0.68 Oy By Kjeldahl
Total Sulphur 0.38 % 1511350 (Part I1I)
Oxygen (By Difference) 16,50 % -

Test Carried Out By : For Italab Private Limited

N e
5. Ashwini Authorised Signatory

Mitg. Div. : 208, 20d Flaor, Sahyog Bid,, SAoad, Kandival {West], Murbi - 400 067, Page 1 of 1
Ehensai :Lotus Court, 3t Floor, New 338, 016 165, Sharcka Chetty Street, Chennal ~G0008. | ollata :Waertarie Bulkding, 19, Lat Bazaae Street, Kot ~ T0D 001

Collection Centres : Ahmedabad, Bangalore, New Delhi, Jaipur.
L
@ A Subsidiary of 3A Capital Services iLtd. Sr.No.: M 085042

ClN:U731.D('."\v1hl1948I’-“I’(:t)l'.'ﬁaﬂZMLi ﬁ




MAHARASHTRA POLLUTION CONTROL BOARD
Sub-Regional Office, Mumbai-1

Ph :- (022)-2401 5269 EATARETE First Floor, Kalpatary Point,
e-mail ;. e Sion Circle, Sion(E),
sromumbai1@mpcb.gov.in “--’. Mumbai- 40¢ 022,
Website ;- htppﬂmpcb.gov.in bl -
— Date: 2\ /10 /2022
Visit Report
: “ \ ; \
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‘ <G NS W x\ (& SYoAx_ / J C\S':m g
2)  Type of Industry PG R b
3)  Person Contacteq Do mh[: Wey) €y .
. Phone Number P OR o6

5} Consent Statys Ddadnd ‘4\-'55 Yoo Deletlaeng,
6) Observation : ‘ -
) _ v :\“‘ . :_{:_ . -t P_ ‘ ._,j‘\'_ oy r\ - ff‘) 3 6‘} = L—L..(L)

ek Lo v p‘\\-o\ -2_ & \/\L ‘-—\c( \f\'h-\“‘(‘y *; T~y \IJ Q-YS_'

‘.‘? AN KL .

. . "‘_‘, 25N A}ﬂ\ﬂc] E) © e C‘ Af O-'{_S_d\_
'1"\. [t \’\\. S k.\ L—’:\,—t_«_ PD\ Vi onen, Cu

. PRI -‘\ﬁ‘ PV Cl\«. < .+~(_‘5 [y <. qu\) c,\J
NS S S R Ry —")——
A \-—--{__ NS - '\ boo~

. 4 x.‘_d., b‘.\. Ny o~ Lo
o Vel ) LMX . D (w), Ml

-

b
B Al ! . ” | i’ CD ’
f v c;'-'\‘l\ ™ WAy }' \ S 1\0 Al ‘1 (1 Y ﬂ 9“} b}‘\) : L\M ® o ™~
. . - - b h . - 1
\ [T ! v ;
’ ~ T ) Vg Yoo b c\ N c'\‘_ﬁ N A% M\j ' P\A“Jak]
5_-\!\ “y .. . [ . “ i\") e 1 i\ _:\\ % b en e g ‘%- N
LA RIS .\ Lv,\m\ LOESEEN l‘\ T taed (# ST ? |

. foNL e A A el b e Lener / TFH
Koveuy die €edd Ladon "9 NS e s s iy
i'.‘\‘- R ) AT L N A S A @a« gj:’\ N
!a,hwﬂ%@ Y 1L e s eyl

. ~ 0 ' i~
) A — - A S e C—C J.-s"\-w\ £ATy
Pleran Col fovn () aldens R B ]

P ,
; < Lo }* :')",' e }‘\:S '
\. 1 k\ _\ ) 4 ‘: \'\.Q l.( ( AT ST 4 Y {_%O Ca\“\r“$
- ~

P R !
e wdg A R -
::.-«m S e 4+ Sely Mok gL g MTY

C P00



5’1 ;\\ \\\q MMMLJ Y*ro\héfé?u -0 < msh:nj ,(}_ ?’T,\w«/

L r ‘\)f( oy C““‘" )T"f‘ l"‘\r\ RS ’T\,..__ {'{,H\-ueufr
c!\\\-'v\iﬁ__f.\--;c--\,.» xﬂ'\: S .-}H‘l\’“ P‘KC/Q -‘-L_S\

Ay e msrehind a2 Nes feguenie ed
Pl e \m., (_ O NAL V2 D?ﬁﬁrmwémmq ?valj
f\'-(?{.\' Yo ‘i‘._ ‘v‘*" "‘f'*?r*“r('.;_'é.tw e g, 3 \ &b E"“’ﬁq“\"{ #‘\‘r—{&,
.L';—‘ TOF W (TN ETE s c-. Sheile \/‘(‘ ‘\j\“’&“ ‘Q" “"M
R e fc_.‘}\.l_s - Toleele~~ 4 e . 4 N Y

Prvovoed e ppcs,
_o_;‘_h)\’\.f'g\\-,\\lﬁ W-\\W— AN R I";"‘"f\‘-\'\z»(_,\-j.._e__ ‘F.v(_& 'gcn _‘Y_ ‘7L

-

T M A yeen, &*—»\'\““f e o%\w}m\a Holu(\»e-v
LS Ul o o L e

) -\:r"c
' /

s e A\,{x) Ineve "\v.g‘;—e.._h&J\ S, LDe ’#-',*\_{Lg .
P D W S L ek Lo /\«Z/\ ‘j g WY e b A @\.PD'\K,X
Vol e 'l‘,ﬁ = :{N'QL‘[\F{' m«‘r \ " t"? (yesb CJ LA & &"‘6\-’1,._(,& xL\/

t“\a . \\,} Lo D PTC v *o\«& i\ 2 e \’P} 3 '-'j Ry ‘i«\tﬂ_{m -
Ay =hreas 3] Ve Pc'rg- Yaede ]c\_t’cl;_‘( ?ltu‘—#cy’y\_ g
L

1) A g enees Pae AL es riw 1P Bved Luvan

. ,-J"-._‘ o »-\\ Yy k‘k Hi E»_'[J R N A R Sgch{w I ‘TFH f\(
}:_\.}"g v i TN k‘-‘ ’3.\:\‘- Be R '('{/+"“"- . '

-, | . L e e \ : ~

AL o | R T A 2 el CVN TV, %\Hcﬁ TS e 15 S ee

A CER PR ;' kS Canag { A &g 4t\9~1 A .

) W ,,_‘?‘ : L 2 r ‘:_. —-'T" 'C: \i G\_QE ) - \

i
\_‘: E{" '\3 ~. ‘—\\.mﬂo\“‘ft\ \\_ < gg ™. ‘\ -




'#&mwp ;QJFQ?TIBHIU\”

g ' o X ‘&’ .
¥ EIVE HUNDRED =
- “RUPEES

. il B

O~

20 0CT 2022

e AU g

2. 8Tty WIdS

Date: 01-11-2022
To,
. Regional Office,
Maharashtra Pollution Control Board,
1 st floor kalpataru point

Sion circle ,Sion Mumbai-400022

1. 1n consideration of the Regional Office ,Maharashtra Pollution Control Board ,Regional
Office ,having agreed to grant Punjabl Ghasitaram Halwal Pvt.Ltd-G.Ghasitaram Estate
jasmine Mill Mahim East Mumbal 400017{therelnafter referred to as the company/unit}
time for or the due compliance suggested/stipulated vide fetter required under the
provisions of Alr (Prevention & Control of Pollution ) Act 1918 {14 of 1981) water
{Prevention & Control of Pellution }Actl974 {6 of 1974)and / or Envircnment
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{Protection)Act 1986 on production of Bank Guarantee for Rs.50,000/- (Rupees Fifty Thousand
only) WE Saraswat Co-Operative Bank LTD . @ body corporate,constitued under the Banking
Companies {Acquisition & Transfer of Undertakings} Act No 40 of 198C having its branch office
WE Saraswat Co-Operative Bank LTD Jai Ganesh Chs Cpp Urban Health Centre Mumbai-
400019 undertake to pay to the Board an amount not exceeding Rs.50,000/- (Rupees Fifty
Thousand only) against any non-compliance of consent conditions/direction or damaged etc,
caused to the environment by reason of any breach of provisions of said act ,notices letters
Anstruction etc.,. By the Punjabi Ghasitaram Halwai Pvt.Ltd.

2.we Saraswat Co-Operative Bank LTD do hereby undertake to pay the amount dye and
payable under this guarantee without any demur merely on a demand form the board that the
amount claim is due for the reason of non-fulfitment of undertaking ron-compliance of
directions/notices / letters/instructions / by the board/ vialation of provisions of any of the
provisions of Law mentioned herein above .Any such demand made on the Bank shall be
conclusive as regards the amount due and payable by the Bank under this Guarantee, However

our liability under this guarantee shall be restricted to an amount not exceeding Rs.50, 000/-
(Rupees Fifty Thousand only),

3.we undertake to the board any money so demanded not withstanding any dispute of
disputes raised by Punjabi Ghasitaram Halwai Pvt.Ltd in any suit or proceedings pending before
any court or tribunal or board against the board relating thereto, our liability under this
present being absolute and unequivocal.

4, The payment so made by us under this agreement shall be valid discharge of our liability and
Punjabi Ghasitaram Halwal Pvt.Ltd shall have no claim against us in making such a payment.

5. We Saraswat Co-Operative Bank LTD further agree that guarantee herein contained shall
remain in full force and effect during the perlod that would be taken for the performance of
the undertaking / notice/ letters etc.that |s shall continue to be enforceabie till all the dues of
Government / Board under or by virtue of said undertaking / notice/ letters have been fully
paid and it has claimed satisfied or discharged or tifl Government/Board certified that the
terms conditions of the directions/undertakings /notice / letters / any provisions of the
relevant law have been fully and properly carried out and complied by the Punjabi Ghasitaram
Halwai Pvt.ltd and accordingly discharges this guarantee .Unless the demand or a ¢laim under
this guarantees is made on us in writing on or before 01/11/2022 We shall be discharged from
all the liability under this guarantee thereafter .

6. We Saraswat Co-Operative Bank LTD. further agree with board that the board shall have the
fullest liberty without our consent and notice/ letters eic., or 1o extent time of compliance by
the Punjabi Ghasitaram Halwai Pvt Ltd. from time to time or to postponed for any time or form
time to time any of the powers exercisable by the board against Punjabt Ghasitaram Halwai
pvt.Ltd. and to forbear or to enfarce any of the terms and conditions relating to the said
ondertaking / notice / letter etc. And we shall not be relieved form our liability by reason of
any such a variation, or extenslon belng granted to the Punjabi Ghasitaram Halwai Pvt.Ltd or
for any forbearance, action commission on the part of the board are any indulgence by the
board to Punjabi Ghasltaram Halwai Pvt.Ltd or by any of such a matter of thing whatsoever
which under the law relating to sureties would but for this provision have effect of so relieving

us.

4 This Guarantee will not be discharged due to the change In the constitution of the bank or
the Punjabi Ghasitaram Halwai PyL.Ltd.

o Wi Sargswit Lo Operitive Bank LTD Undettake nat 1o revoke this guarantee duning 1ts
caerenty ext ngt with the provious conseat of e bpant i w ~Laop,

Notwithistanding wiial Jiints e sdatodd ghove i Habilivy under this guarantew is restricted to
Rs.50, BUO/-{Rupees Fifty Fhousand only) aed shvall pemsalo iy loree hom 0141172023 up to
31/10/2027 and we arc laide 10 poy 1he guoranteesd smuotnt of any part thereof under this
Bank Guarantee and only If you seIve uposa weitie tlaim duly recelved by on authorized

officiat to the bark or dermand on ot before s0/2087,
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Spreading Sweetness...

PUNJABI GHASITARAM HALWAI (P) L1D.

Dt -02-11-2022

To

The Maharashtra Pollution Control Board
1% Floor, Kalpataru Point

Sion Circle, Sion E, Mum 022

. Ref- Your Visit on 31-10-2022 to our premises regarding Complaint Filed by Diamond Building
Dear Sir,
Good day

This bears reference to your visit to our office on 31-10-2022, in regard to the compiaint filed by
Nadeem Altaf & Others in the matter of air pollution.

We would like to state that we are into manufacturing of indian Sweets & Snacks and are have bheen
present in this premises for over 40 years.

In regards to the complaint filed, we would like to state that Evershine Building is 10 mtr away,
closest to us has no issue on our presence with pollution, However Diamond Building which is
situated 30 mtrs from us has made this complaint. We would like to infarm you that we have a Legal
Case currently in The High Court against Diamond Building residents. It is their modus operandi to
harass us by placing false complaints in various Government Departments.

. Sir, in reference to the visit report, we have made arrangements for the ladder, Platform and Port.
hole on the chimney and the access to the same is ready, we politely request you to please visit for
testing, and conduct your procedure as per your convenience. We have also started the pump of the
wet scrubber & dust collector system, is now operational.

Sir, We have also submitted the 8G No - 0264220000001724 Dt 01-11-2022 for Rs 50,000/-, as per
the conditions in the consent given.

Thanks & Regards Sﬁ\&cﬂ/\ ] YUYDZ

i oY pard
Your Singerely M&arashira PL.'.EL_I_‘;IEOH Cot?trOI _B
Regional Diice, Mumbal
Kalpatanm Puidt, gté!oc’r‘t Theater
Sion Circle, ta Freat of Lina 3"32‘2 '
Shiv {East), Wursal - 400 022,

. "
o

Attached - 1. Letters from our neighb,@hrsﬁ_{,qu(_'fgpi]r reference, 2. BG Copy

|‘“|

Kunal Bajaj

PSS N

A 1SO -22000 : 2005 Certified Company
G. Ghasitaram Estate, Jasmine Mill Road, Mahim (E), Mumbai - 400 §17. India.
[. 1 2409 G000 / 0101 / 0202 / 0403 / 2403 3636 / 7 « Fax : 2409 2790 « Email ; info@ghasitaram.in / ghasitarams@gmail.com « W : www.ghasitaram.in



Bank Guarantee

industry Punjabi Ghasitaram industry

Name: Halwai Pvt {1y Address:
RO Region: RO-Mumbai SRO
Region:
Consent 125772/R-220/00/283 Consent
No: Date:
Conditions: 4 Compllance
Period;
Bank: Saraswat Co-Op Bank BG
submission
Date:

Maharashiry Potlution Cmgé%imrd
ARG GGl s Fges

G.Ghasitaram Estate Jasrmine
Mill Road, Mahim East, Mumbai
40001 7.G.Ghasitaram Estate,
[asmire mii Road, Mahim East,

Mumbaj
400901 7.Gnorth-4000] 7.Mumba|
City

SRO-Mumbai t
28-01-2023

30-06-2025

01-11-2022

BG BG for:
Obtaineg CONSENT Operate
for;

Consent 31-07-2025

Validity

Date:

8G No: 0264220000001724 Amount: 50000

86 31-10-2027
expiry
Date:

i vl Board
arashira Peliuiion Looirol
"Mahdré:gg‘;-al i -e. Murmhai
u“’ i . l' r‘
e Pl'vi I:‘.‘rl*; =antd Thoatar,
sz, In Frond of et rarit
! cg;i: (East), Mumbai - 300 0z

0 WITth Lam>can
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MAHARASHTRA POLLUTION CO ARD
Phone : [ (022)- 24016239 - Kalpatam Polf , Sion-
Fax  : | (022)- 24015269 ‘Matunga Scheme Road No. 8, Opp. Cine

«| Planet Cinerna, Naar Sion Circle, Slon (E),
Emall © | romumbai(@mpeb.govin = Widmbal - 400 022

VisitAt : | bip//mpchgovin | .

"Your Service is our Daty"

No: MPCB/IROM/PDITB - 2.2 \1 63 500! | Datex oo /111/2022

To,

IWs Punjabl Ghasitaram Halwat (P) Ltd.
G. Ghasitaram Estate, Jasmine Mill Road,
Mahlm (E}), Mumbal 400017,

Sub: Proposed directions u/s 31A of the Air (Prevention & Control of
Pollution) Act, 1981

Ref: 1. Consent to operate granted by the Board
2. Compliant received against your industry on 06/10/2022
3. Visit of Board Official to your site on 31/10/2022,

WHEREAS, the Maharashtra Pollution Control Board has granted Consent to
operate to your industry at the aforesaid site, subject to certain terms & conditions,
which is valid up to 30/06/2025. AND WHEREAS, itis obhgatory on your part to- comply
with the consent condltlons scruputously.

AND WHEREAS, it is also obligatory on your part to provide:adequate pollution
control devices, so as fo achieve the standards prescribed in the Consent to operate.

AND WHEREAS, Board officials visited your unit vide reference 2 above & SRO
Mumbai- | has reported following non-compliance;
1. You have installed 02 nos. briquette fired boilers & one briquette fired TFH

with common stack of height 12 mtrs approx. with dust collector followed by
wet scrubber, However You have not incorporated the consent to operate
. _ for the same. '

\i. As per consent condition you have to change fuel pattern of exiting LDO
._Tired boiler from LDO to clean fuel. You have not changed the same.

;3./ ou have provided dust collector followed by wet scrubber proirided as
APCS to furnace, However, at the time visit wet scrubber; not in operation &
fumes are being discharged into enwronment & creating nuisance to nearby
residents. . e —

4. You have not provided sampling anangement to furnace stacks like port
hole, platform, ladder etc.

. You have not submitted BG of Rs. 50000/— as per consent condition.
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AND WHEREAS, this shows your negligent attitude {owards compliance of
provision of environmental enactments.

'NOW THEREFORE, following directions are issued to your industry as to -
1) Why your existing activity shall not be closed down?
2) Why the competent authorities shall not be directed to disconnect water &
electricity supply for closing down activity.

Your reply shall reach this office from the receipt of these directions within a
period of 7 days, failing which, appropriate action will be initiated against your industry,
which please note.

For and on behalf of
Maharashtra Poliution Control Board

@&“ -

{S. R. Bhosale)
Regional Officer, Mumbai

Copy submitted to:-
1. Asst. Secretary (Tech.), MPC Board, Sion, Mumbai - for information.

Copy to:

1) Sub Regional Officer, MPC Board, Mumbai -I- He is directed to serve copy of
direction to industry, take necessary follow-up towards compliance of the direction
and submit Action taken report.

2) Master File.
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PUNJABI GHASITARAM HALWAIL (P} L1}

MO9-11 2022

[

Shri S R Bhosle

Regionral Officer

The Maharashtra Pollution Control Board

1% Floor. Kalpataru Point

Sion Circle, Sion £, Mum 022

Sub = Proposed Lirections ufs 31A of the Air (Pravention & ©anteai of Blar -

Kot Yourfetter gared U3 11.7027 N BIBOR- U 00T

Haspertad i
Namaste, 13l Hind

This bears reference 10 your letter date 03-11-2022 'nrepards tu the 'etter Lo, b
v :

reply as tollows —

1 We haveinstailed 03 biowaste briquette fired boiler& 1 biowaste bric e
inermic Fluid Heater with a common stack of height of around 22 #, alore . -
dust collecting system and a wet scrubber. The consent given to us is for B 1
have filed an online amendment in‘the consent Wide MPEB-CONSENT nnnet o
cated 09-11-22. Attached copy of the same.

5t as per the consent, we have rep‘e’étedly wrltten to M/s Mahanaga:
requesting for a new pipeline gas connection, However there is no PN+
cur area | am attaching the correspondence herewith along with thiv .

nave recently as well contacted MGL for 2 new PNG connection and reyg e -
ZHicers of MGL to undertake the feasibllity study for a PNG in our are . -

fired boiler is a sgare boller used only In case of emergency.

Sir, during your visit the pump was not working and hence the system v i ;-
maintenan{_ié.-Irl‘?ifii_”" al\{-.iiw_ﬁ'_.'_-haq;f.épa:ired the.pump; thedust collector & wet ~cruiv .-
are fully functional.

oad

A 1SO -22000 : 2005 Certified Company
G. Ghasitaram: Estate, Jasmite MUl Road, Mahim (E), Mumbal - 400 017. Indiu.
1.7 2499 0000 7 0101 /0202 / 6403 / 2403 3636 / 7+ Fax: 2409 27190 » Fmall : info@glasitaram.in / ghasitarsms@gmail.com » 2 .
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MATIARASHTRA POLLUTION CONTROL BOARD

Thone ; 12267195031 .
Lnail : icclab@mpcb.gov.?n
Wehsite : http frapeh.gov.in

["FLF Y FATELS 1Y
!._"-f,-\\ .- -\hf
\\ I | 4

17 4
“Your Service it our Duty”

Central Laborager

Central Laboratory, Mzharashira Pol‘;u::,r,,) i
Control Board, "Nirmal Bhavan”, P-3,
MIDC Industrial Area, Mahape, tavi
Mumbai. 40 711

Repot Outward No.: MPCB/CLab/Source Emission/22-23/11/50
Date: 21/11/2022 12:05 PM

Anslysis Report-Alr (Source Emission)

Client/Industry/locatton Name & Addresy
Punjabi Ghasitaram Haiwai (P) Lid.
G2 Bakery/conlectionery/swects producis {with production capacity <lipd {with gas or electrical oven)
Sample Detalls
Field Sample JD : BR-DO34039
Laboratory Sample Code : MPCB/CLab/5TK/22-23/120
Sample Details (Water/Air/ITVWY) : Afr
Sample Voteme Received :
Sampie Coliected By : FO-Mumbai 1 (Shni. Darshan Mhatre} (SRO-Mumbat 1)
SealNe.: 218
Type of Industry / Location details : Orange ]
Sample Colfected On : Nov 9 2522 0:53300.0500NE {
Sr.No Parameter Result Unlt Method of analysis
1 502 3 mg/m’
2 Tota! Particulate Matter 3 mg/Nm?
Report Type: final
Report generated on: 21/11/2022 11:51 AM
Complied by; Archana Lendait
Approved by: Mr Kishor Gawankar
Reviewed on Date: 2171172022 12:05 PM
Revlewed by: Mr Kishor Gawankar
Dr Vishwajfeet R Thakor
T/e Senior Scientific Officer,
Centra) Laboratory,

MPCH, Navi Mumbai.

{} Scanned with OKEN Scanner
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MAHANAGAR GAS LIMITED

MAHANAGAR
GAS

To, 23.11.2022
Punjabi Ghasitaram Halwai Pvt, Ltd.

G. Ghasitaram Estate,

‘_..-__.Iasmine Miill Road, Mahim (E),

Aumbai - 400017

::Pear Sir,

Sub:- Application for industrial Connection for PNG

3
Reference:- Your letter dated 18.10.2022
Thank you for communicating your continued interest in MGL PNG connection to your factary in Mahim

East.

Tbe existing network is nearly 2.5km from your location based on road connectivity. MGL team will plan
. for PNG connectivity in near future as development of the area by local authorities will enable MGLto ... .
~ extend PNG network towards your location. However exact timeline cannot be communicated at

' _- present for PNG connectivity.

We will intimate you once the work is started by MGL.

Yours Sincerely

by

Mahanagar Gas Ltd.

T
%\}?\gﬁ\ W
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MAHARASHTRA POLLUTION CONTROL BOARD
Sub-Regional Office, Mumbai-1 /

Ph :- (022)-24015269 iz First Floor, Kalpataru Point,
g-mail :- === Sion Circle, Sion{E),
sromumbail@mpcb.gov.in ‘::’ Mumbal- 400 022,

Website :- htpplimpcb.gov.in

Date ~ <1 ) 12007

Visit Report
1) Name & Address of Industry @ M)} yeheo T lecigh e es !
ol DR G R NP A SR I

Jershvmnona r'\;‘\ ﬂu._f TR PN -
Mambed - 1y

SvcA—

2} Type of Industry
K E%‘Mj‘

3) Person Contacted
4) Phone Number
5) Consent Status

.:w.w& wWiro. Qolefirend affn<d Eev

6) Observation :
. A
ol

S NS Ned o Rivnn Fo~v veribealew T Ty alme
) b"“] ‘R-\*Y**- A\,.;, H]\\]'z..oq._'l_ o~ ?fﬂ:{}ﬁu-cg cl;w—{.c}'ﬂ‘c\f\ iy de
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weeconda 7 02 NS beadvitke faaed BLollev s
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U.S. Food and D Administration
FDA rug

-Gl

I Food Facility Registration

Please review your registration. If all information is correct, click the Submit button below. To make

changes to a section, click the Edit button for that section.

Date
06/22/2022 §:13:40

Created Date
20130424 06:25:42.0

Registration Expiration Date
202212-31

Last Updated
2020-11-20

Registration Stalus
VALID

Registration Status Reason
Pending UFI Confirmation

Is this facility engaged in the manufacturingfprocessing, packing, or helding of foed for human or animal consumgtion in the Uniled

States?
Yes No

Section 1: Type of Registration

Facility Location : Fereign Registration

UPDATE OF REGISTRATION INFORMATICN:  Registration Number: 18647950258 Pin No 33B3J0eh Modify Pin

Arz you the new owner of & previously registered faclly?

Yes No

Previous Owners Title: Mr
Previous Owner's Name : KUNAL BAJA
Previous Owner's Registration Number : 19417415128

Created by
puniva24

Registration Renewed Date
2020-10-20

Section 2: Facility Name/Address information

Facility Name
PUNJABI GHASITARAM HALWAI PVT LTD

Facility Name Suffix
Company

Facility Street Address, Line 1
G GHASITARAM ESTATE, JASMINE MILL ROAD,

Facility Street Address, Line 2
MAHIM EAST

City
MUMBAI

State/ProvincefTarritory
Maharashtra

Zip/Posial Code
400017

CouniryfArea

Telephone Number
091 022 24080000

Fax Number

E-Mzil Address
kunal@ghasitaram.in

Unigue Facility Identifier (UFI}
864175584
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1 r

,\._-Se'E;tion-' 3 Preferred Mailing Address Information

Complete this section if different from Section 2 Facility Name/Address Information (OPTIONAL}
15 the preferred malling address the same as the facllity address (Seclion 257 Yes

Name Telephone Number
PUNJABI GHASITARAM HALWAI PYT LTD 081 022 24090000

Address, Line 1 Fax Number

G GHASITARAM ESTATE, JASMINE MILL ROAD,
E-Mail Address

Addrass, Line 2 kunal@ghasitaram.in
MAHIM EAST

City
MUMBAI

State/Pravince/Tarritory
Maharashtra

Zip Code (Postal Coge)
400017

Country/Area
INDIA

Section 4: Parent Company Name/Address Information

(If applicatle and if different from Seclions 2 and 2). If information is Ihe same as another section, check which section:

Same a3 Facllity Adtress [Section 2}
Sama as Praferred Malling Address {Section 3)
None of the above

Company Name Telephone Number
PUNJAB| GHASITARAM HALWAI PYT LTD 091 D022 24090000

Company Name Suffix Fax Number

Com
pany E-Mail Address

Address, Ling 1 kunak@ghasitaram.in
G GHASITARAM ESTATE, JASMINE MILL ROAD,

Address, Line 2
MAHIM EAST
City

MUMBEA]

State/ProvincalTerritory
Maharashtra

2Zip Code (Postal Cade)
400017

Country/Area
INDIA

Section 5: Facility Emergency Contact Information



I information is the same as ancther section, check which seclion:

Same a3 Facllity Address (Sectian 2)
Same a3 1.5, Agent Information |Section 7)
None of the above

Individual's Title {Optional

Individual's Name (Optionai)
Ms Sapna Chandra

Individual's Middle Name (Optional)

Individual's Last Name {Optional)

Section 6: Trade Names

253

Emergency Contact Phone
001 908 8107500

E-mail Address

sapnaideepfoods.com
Job Title (Optional}

(it this facllity uses irade names olher than that listed in Section 2 above, list them befow (e.g., *Also doing business as,* "Facility also

knawm as™))

Are there allernate trade names used by your facility in addiion to the name provided in Sectlon 2: Facility Name/Address

fnformation?
Yas Ne

Section 7: United States Agent

{To tre completed by facilities located outside any siale or territory of the Unlled Siales, District of Columbia, or The Commonwealth of

Pugerto Rico)
MName
Ms Sapna Chandra

Address, Ling 1
Deep Foods Inc

Agdress, Line 2
1080 Springfield Rd

Clty
Union

State/ProvincefTerritory
New Jersey

Zip Code {Postal Code)
070838118

CountrylArea
UNITED STATES

Telephone Number
908 2098878

Emergency Contact Phone
908 8107500

Fax Number

E-Mall Addrass
sapna@deepfoods.com

Section 8: Seasonal Facility Dates of Operation (Optional)

Give the agproximate dates ihat your facllity is open for business, if iis operations are on a seasonal basis (Optional).

Harvest 1
Start Month
January

Harvest 2
Start Month

End Month
December

End Month
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_.Section 9; General Product Categories - Human/Animal/Both
.

* Food for Human Consumption Feod for Animal Consumption

Section 9a: General Product Categories - Food for Human
Consumption; and Type of Activity Conducted at the Facility

Selected Product Name

3, BAKERY PRODUCTS, DOUGH
MIXES, OR ICINGS
[21 CFR 1703 tn} {1}, (9))

24. MLK BUTTER, OR DRIED
MILK PROODUCTS
[21 CFR 170.3 {n) (12). {30). {21)]

28. SNACK FOOD ITEMS
(FLOUR, MEAL OR VEGETABLE
BASE]

[21 CFR 170.3 {n} (37)]

37. IF NONE OF THE ABOVE
FOOD CATEGORIES APPLY,
THEN PRINT THE APPLICABLE
FOOD CATEGORY OR
i CATEGORIES {THAT DOES NOT
OR DO NOT AFPEAR ABOVE}

If the foed categories Reted above do not apply, then print the appll

Sutected Activity Types

Ambienl Food Storage Yvarshouse / Holding Facility {e.g.. aloraga faciities, including storaga 1anks, grain elevalors):
Refrigarated Food Storage Yarehousa / Holding Facilty {e.9.. storage fackibes, including Stonege larks);

Acidified Food Processor,

Low-Acid Food Proceasor;

Marutacturer / Processorn

Ambienl Food Storage Warehouse / Holding Facility (a.9., storage facililies, including slorage tanks, grain elevalors);
Refrigerated Food Storage VWarehouse / Holding Fadility (n.g., storage facites, inchuding siorage lanks);
Acidified Food Pmocessor,

X Lew-Acid Faod Processor,

Manufacturer f Processor

Ambienl Food Storage Warehouse § Holding Facility (e.g., storage faclilies, including sloraga tanks, grain slevalors);
Relrigaratad Food Storage Warshouse / Holding Facility {e.g.. storage faclibes, including storage harks);
Aciddied Food Processor.

Low-Acrd Foo Processor,

Interstate Conveyarce Caterer / Catering Paint;

Manutaciurar / Processor;

Ambient Food Storage Wareshouse / Holding Facility (e.., slorage faciities, including 8 tanks, grain e W
Refrigerated Food Stovage Warehousa / Holding Facikity {8.9.. e fac inchucng ge lanks);

Acidified Food Processof,
Low-Acid Feod Processor;

Intarstale Convayance Calerer / Catering Point,
Manufaciurer f Processor,

food

Traditional Indlan Swests & Indian Snacks lood products

Other Actlvity Conducted

Marnufactures of Indian Canned Sweets

Section 10: Owner, Operator, or Agent-in-Charge Information

Provide the follewing infermation, if different from all other sections on Ihe form. !f information is the same as anclher section of the form,
check which section:

i informalion is the same as Section 2, check the box:

Sacton 2 - Facllity Address fnformation

Section 3« F Malling Add Infy
Section 4 - Parent € y Add i
Section 7 - 0.5, Agent Address Information
Nons of the above

Name of Entity or Individual Who is the Owner, Cperator, or Agent-in-Charge . Kunal V Bajaj

Address, Line 1 Telephone Number
. G GHASITARAM ESTATE, JASMINE MILL ROAD, 091 022 24090000
; Address, Ling 2 Fax Mumber
MAHIM EAST
E-Mail Address
City kunal@ghasitaram.in
MUMBAI
State/ProvincelTerritory
Maharashtra

Zip Code (Postal Coda)
400017

Country/Area
INDIA
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Section 11: Inspection Statement

FDA will ba permitted to Inspect the facility at the time and in the manner permitted by the Federal
Food, Drug, and Cosmetic Act.

Section 12: Certification Statement

The cwner, operater, or agent-in-charge of tha facillty, ar an Indlvidual authorized by the owner, operator, or agent-in-charge of
the facillty, must submit this form. By submitling this form to FOA, ar by aulhonzing an individual 1o submit this form ic FDA, 1he owner,
operator, of agent-in-charge of the facility cerlifies that the abowe informalion is true and accurate. An individual [other than the owner,
operator or agenl-in-charge of the facility) who submils the form Lo the FDA also cerifies that the above information submitied is true and
accurale and that he/she is authorized to submit the registralion on the facility's behalf. An individual authorized by the owner, operator, or
agent-in-charge must below idantify by name the individual who aulhorized submission of the registration. Under 18 U.S.C 1001, anyone
who makes a malerially false, fictiious, or fraudulent statement to the U.S. Govemment is subjecl to criminal penalties.

NAME OF PERSGN SUBMITTING THIS REGISTRATION FORM: Kunal V Bajsj
CHECK ONE BOX

A INDYVIDUAL ASSOCIATED WITH THE INFORMATICGN IN SECTION 10 [STOP HERE, FORM |5 COMPLETED)
B. ANOTHER AUTHORIZED INDIVIDUAL

Addrass Informatlon for the Authorizing Individual:

Individual's Name Telephone Number
NIA- MiA-

Address, Ling 1 Fax Number
-NIA- NIA-

Address, Line 2 E-Mail Address
N/A- NIA-

City

MIA-

State/Province/Tarritory

NIA-

Zip Code (Postal Coda}

-NiA- .

CountryfArea

JNiA-
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./ Form C
' Government of India

Food Safety and Standards Authority of India
License under FSS Act, 2006

¥uf® @@ { License Number:  11522998001698

1. Name & Registered Office address of M/{S. PUNIABI GHASITARM HALWAI PRIVATE
Licensee | SFATAETR & Yoliga smaferd &1 am LIMITED
3R

oL G. GHASITARAM ESATE, JASMINE MILL ROAD,
' MAHIM , Greater Mumbai,
Maharashtra-400017

2. Address of Autharized Premises / wftiga PUNJABL GHASITARAM HALWAI
uRE & T COMPOUND,1ST FLOOR, . JASMINE MILL
ROAD, NR BALIGA NAGAR, DHARAVI, MUMBAI
- 400017, Greater Mumbai,
Maharashtra-400017

3. Kind of Business [ &IER &l UFR: Trade/Retail - Distributor
Trade/Retail - Trader/Merchant - Exporter

4. Dairy Business Details / STd @R o @g: No

5. Category of License [ s3af@ @ ol Central License

This license is granted under and is subject Lo the provisions of FS5 Act, 2006 all of which must be complied with by the

licensee. | ug e @ ween e A Hfafm, 2006 & sdh H3ga $ né s 7 sfRfam & guedl & snardia & e srmfaurd
T Fra Orer R o aifdeg,

Place / @ FSSAI Mumbai Designated Officer
Issued On / =i 14-10-2022 (New License)
valid Upto: / 8uar:  13-10-2023 {Far detalls, refer Annexure)

Annexures:

1. Product Annexure

2. Validity Annexgre

3. Non-Form C Annexure ’
4. Conditions Of License

Note:

1. Application for renewal of License can be filed as early as 180 days prior to expiry date of License.
You can file application for renewal or modification of License by login inte FSSAI's Food Safety

Compliance System{https://foscos.fssai.gov.in) with your user id and password or call us at 1800112100
for any clarification.

2. This License is only to commence or carry on food businesses and not far any other purpose.
e

3. This is computer generated license and doesn't require any signature o't'-s_tam_p‘by' duthority.

Page 1 of 6
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Sga é License under FSS Act, 2006

Product Annexure

Form C

Government of India
‘g Food Safety and Standards Authority of India

ar@fe E<@n | License Number:  11522998001698

Kind Of Business: Trade/Retail - Distributor

‘sk.No. ; Product(s) = - K E

1 01 - Dairy products and analogues, excluding products of food category 2.0

2 02 - Fats and oils, and fat emulsions

3 03 - Edible ices, including sherbet and sorbe

4 04 - Fruits and vegetables {including mushrooms and fungi. roots and tubers, fresh pulses and
legumes, and aloe veral, seaweeds, and nuts and seeds

5 05 - Confectionery

b 07 - Bakery products

7 11 - Sweeteners, including honey

8 12 - Salts, spices, soups, sauces, salads and protein products

9 13 - Foodstuffs intended for particular nutritional uses

10 15 - Ready-to-eat savouries

11 14 - Beverages, excluding dairy products

12 18- Indian Sweets and Indian Snacks & Savouries preducts

13 99 - Substances added to food

Kind Of Business: Exporters - Trader / Merchant

Product detail is not applicable.

Page 2 of 6




Validation And Renewal Annexure

, Form C
Government of India R
SS Food Safety and Standards Authority of India pyire
. License under FSS Act, 2006 i
TR I
T €@ { License Number:  11522998001698
- Validity From | Validity Upto Issued On Fee Paid Type Issuing
c R PRI - . _ = Authority
14-10-2022 13-10-2023 14-10-2022 8850 INR New Central
Licensing
Authority
Suspension History

N/A

Current Status of License: License Issued

Note:

1. Application for renewal df License can be filed as early as 180 days prior to expiry date of License.
You can file application for renewal or modification of License by login into FSSAL's Food Safety

Compliance System{https://foscgs.fssai.gov.in) with your user id and password or call us at 1800112100
for any clarification.

2. The Application for renewal of license shall be submitted 30 days prior to the expiry date mentioned
above after which Rs. 100 per day will be charged up to the date of expiry.

3. Madification* {if any) denotes the change in the Authority. Issuing Authority mentioned along with

Madification* is the jurisdictional Authority with effect from the date of issuance of modified
license.

Page 30f 6
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v Non-Form € Annexure

o
R itibbbi—
STafa @& f License Number:  11522998001698 _

| person in'charge of operations

. Government of India
Food Safety and Standards Authority of India
License under FSS Act, 2006

Name: KUNAL VIPPAN BAJA] Qualification: GRDUATE

Contact No:  N/A Mobile No: 9821061718

Email-1D: kunal@ghasitaram.in

Address : G.GHASITARAM ESTATE JASMINE MILL ROAD, MAHIM

State: Maharashtra Districy: Greater Mumbai

Pin Code: 400017 Phato Id Card: Voter ID

Photo 1d Ne:  UUC4208930 Photo Id Expiry Date: N/A

FoSTaC No:  Nat Provided .

yson responsible:for complying with conditions of license{The person must be same as mentioned

s, 2011)

Name: KUNAL VIPPAN BAJA) Qualification: GRDUATE
Contact No:  N/A Mobile No: 9821061718
Email-1D: kunal@ghasitaram.in
Address : G.GHASITARAM ESTATE }JASMINE MILL ROAD, MAHIM
State: Maharashtra District: Greater Mumbai
Pin Code: 400017 Photo Id Card: Voter ID
Photo Id No:  UUCA4208930 Photo Id Expiry Date: N/A
Place [ &y FSSAI Mumbai Designated Officer
Issued On / &R 14-10-2022 (New License) ‘

Note: Any change in above details shall be immediately communicated to authorities. You can apply
for modification of license for updation of details without any cost through Food Safety Compliance
System (https:{/foscos.fssai.gov.in)
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Condition of License

All Food Business operators shall ensure that the following conditions are complied with at all times during
the course of its Food Business.

Food Business Operators Shall:

1. Display a true copy of the license granted in Form C shall at all time at a prominent place in the premises.
2. Give necessary access to licensing authorities or their authorized personne| to the premises.
3. Inform authorities about any change or modifications in activities.

4. Employ at least one technical person to supervise the production process. The person supervising the
production process shall possess at feast a degree in science with Chemistry/ Bio-chemistry/ Food and
nutrition/ Microbiology or a degree or diploma in Food Technology/ Dairy Technology/ Dairy
Microbiology/ Dairy chemistry/ Dairy engineering/ Oil technology/ Veterinary science/ Hotel
management & Catering technology or any degree or diploma in any other discipline related to the
specific requirement of the business from a recognized univessity or institute or equivalent.

5. Furnish periodic annual return 1st April to 31 st March, with in 31 st May of each year. For collection/
handling/manufacturing of milk and milk product half yearly return also te be furnished as specified.

6. Ensure that no product other than the product indicated in the license fregistration is produced in the
unit.

7. Maintain factory’s sanitary and hygienic standards and workers hygiene as specified in the schedule-4
according to the category of food business.

8. Maintain daily records of production, raw materials utilization and sales separately.

9. Ensure that the source and standards of raw material used are of optimum quality.
N A
10. Food business operator shall not manufacture , store or expose for sale or permit the sale of any article of
food in any premises not effectively separated to the satisfaction 0f°t[1al}icen5ing authority from any privy,
urine, suilage drain or place of storage of foul and waste matter ',

11. Ensure clean-in-place system (whatever necessary) for reqular cleaning of machine & equipment,

12. Ensure testing of relevant chemical and/or microbiological contaminants in food products in accordance
with these regulation as frequency as required on the basis of historical data and risk assessment to

ensure production and delivery of safe food through own or NABLaccredited/ FSSAL recognized labs
atleast ance in six month.

13. Ensure that as much as possible the required temperature shall be maintained throughout the supply
chain from the place of procurement or scurcing till it reaches the end consumer including chilling,
transportation, storage etc, ' S

14. The Manufacturerf Imporster/ Distributer shall buy and sell food products on':y from, or to, licensed /
registered vendors and maintain record thereof.

Page5of 6
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Other Condition

. Proprietors of hotels, restaurants and other food stalls who sell or expose for sale savouries, sweets or

other article of food shall put up a notice board containing separates lists of the articies which have been
cooked in ghee, edible oil, vanaspati and other fats for the information of the intending purchasers.

. Foad business operator selling cooked or prepared food shall display a notice board containing the nature

of articles being exposed for sale.

. Every manufacture (including ghani operator) or wholesale dealer in butter ghee vanaspti edible oils,

solvent extracted oil, de oiled meal, edible flour and any other fats shall minimum a register showing the
quantity of manufactured, received or sold, nature of oil seed used and quantity of de oiled meal and edible
flour used etc. as applicable and the destination of each consignment of the substances sent out from his
factory or place of business, and shall present such register for inspection whenever required to do so by
the licensing authority.

. No producer or manufacturer or vegetable oil ,edible oil and their products shall be edible for license under

this act ,unless he has own laboratory facility for analytical testing of samples

.Every sale and movement of stocks of solvents- extracted oil ,'semi refined’ or 'raw grade I', edible

groundnut flour or edible coconut flour ,or both by the producer shall be a sale or movement of stocks
directly to a registered user and not to any other person ,and no such sale or movement shall be effected
through any third party.

. Every quantity of solvent-extracted oil ,edible groundnut flour or edible coconut flour ,or both purchased by

a registered user shall be used by him in his awn factary entirely for the purpose intended and shall not be
re-sold or otherwise transferred to any other person :

Provided that nothing in this sub-clause shall apply to the sale or movement of the following:-

1. Karanjia oil

2. Kusum ol

3. Mahua oil

4. Neem oil

5. Tamarind seed oil

6. Edible groundnut flour bearing the 1.5.1 certification mark

7. Edible coconut flour bearing the 1.5.1 certificate mark

. No food business operator shall sell or distribute or offer for sale or dispatch or deliver to any person for

purpose of sale any edible oil which is not packed, marked and labeled in the manner specified in the
regulations unless specifically exempted from this condition vide notification in the official Gazette issued
in the public interest by food safety commissioners in specific circumstances and for a specific period and
for reason (o be recorded in writing.
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Inlcgr'll Certification {P; Lid |

This s to Certify thot the
Food Sufety Management System

of
Punjabi Ghasitaram Halwai (P) Ltd.

G. Ghasitaram Estate, Jasmine Mill Road, Mahim (E),
Mumbai - 400017, Maharashtra, India

has been independently assessed and is compliant
with the requirements of

1SO 22000:2018

This Certificate is applicable to the following product or service ranges:

Manufacture & Sopply of Milk Bases Sweets (Mawa & Bengaliy, Dry Fruil Sweets,
North Indian Punjabi Sweets, laiwa Specialties, Sugar Free Sweets,
Namkeen (Gujarathi Farsan) & Packed Sweets,

Category Cade #CHV

sCertificute Nox: 991 1HN25D

Ihate vl initiak registration 31 October 2020
Iate of this vertificate Al Uetaber 2020
Surveillance audif on or helore M Octeber 2021

Recertification Due/ Coertificardon explry 30 October 2023
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Hetiodlea Director
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integral Certitication (P) ted.
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GQv&nnﬁ?@\ﬂashm
FORM C S

Food And Drug Administration, Maharashtra State

T/ Licenﬁ
(FraumEd .2.%(5)) / [See Reghilation 2.1.4(6)]

37 R T e P Rook,
Food Safety and Standards Act, 2005

" 37 TEET RaMl YRE 7 Yeritga Srfaas a6, Tw PUNJABI GHASITARM HALWAIL PVT.LTD. _
Narne & Reglstered Office Address of Licensee G.Ghasitaram Estate , Jasmine Mill Road,Mahim Mumbai
400017, Greater Mumbai {Maharashtra) - 400017
- G.Ghasgitaram Estate , Jasmine Mill Road,Mahim, Mumbai
S E‘?m“ tf‘ o premm . 400017, Greater Mumbal Ward-G/N, Greater
ress of Authonzed Premises . Mumbai(Maharashtra) -400017
2, AEEE PR | Kind of Business © Manufacturer
2 7 oraeE a8/ Dairy Business Details Ne
5. ANETUSFR U / Category of License : State

T T 3 T T WS PR 300t 0 aRgdtedT S JIE HOR HRoUT SR 3B, aﬁaw&aﬁaaﬁmﬁmﬁw
S WP, / This license is granted under and is subject to the prowsmns of FSS Act, 2006 ali of which must be complied
~ith by the licensee,

(P. M RAUT)
Dasignated Officer and -

Assistant Commissioner (Food)
Food & Drug Administration (M.5)

u‘ss / Place Gr. Mumbal
Greater Mumbai v Jfetd 9 Raen 7 Jad /Stamp & Sign. Of Designated Officer
W / Date 08/01/2018 A 7 WY pEErA |, . / Food and Drug Administration, M, 5

fadturgmr aeefterer 7 vatidation And Renewal

License Signature Of

' L;:-C e;,s;::e! ::ﬁi;ivm Fee Paid | ¥tems of Food products authorized to ?:;5:::"::: De;fi?i:;::ed
Ao i (ot W'ami 3AG | Manufacture/ Re-pack/ Re-label Capacity  |Uarefim mﬁ Ay
B g ‘ Exil

Please refer to

08/01/2018  107/01/2023| Rs,15000 Please refer to annexure for details. annexure for %""\/

details -

‘The Application for renewal of license shall be submitted 30 days prior to the expiry date mentioned above
after which Rs. _

100 per day will be charged up to the date of explry.
’»sclaimer—'rhns License Is only to commience or carry on faod businessns and not for any ¢ other purpose,

e ————




Government of Maharashtra

Food And Drug Administration, Maharashtra State
: UG / License |
(raaTaelt 3.2.8(8)] / [See Reguiation 2.1.4(6)] |
373 GR&FT TR SAFAH 2008 !

Food Safety and Standards Act, 2006

License Number : 11518004000015

" items of Food products with capacities Installed authorized to Manufacture/ Re-pack/Re-label

Other food processing units
( SENG. Praduct Descrplion Quantity (MT/Day) Kind of Busingss l
1
N Salted Aimond,Salted peanut,Salted Cashew 0.1 Manufacturer ||
.Dates 15.2 |
2 Chocolate Barfl,Chocolate mawa 0.1 Manufacturer ||

Cake,Chocolate Mithai 05.1.3
3 Mithai,namkeen, Sandwich,Burger,Hot Dog 16 0.1 Manufacturer
Aloa bhujia ,Aloo lacha, Banana wafer hlack E
pepper, Banana wafer spicy, Barbeque i
penne, Batata wada, Bhakarwadi, Bhavnagri, i
Bikaneri bhujia, Bombay Chana, Calcutta mix, !.
‘Chakli, Chana chor, Chat puri, cheese bingo,
corn chiwda, Dahi wada dry, Dalmonth
special, Dalmotn , Farali chiwda peanut,
Farali Chiwda Cashew, Farsan samosa, Garlic/

Tomato/ Palak sev, Ghathai plain/ Spicy/
Nl ;

Bhavnaﬁiri etc 15.1
P M. RAUT)
Stamp and s ueidfasignated Officer ;_

& ¥, e A R S et

State Licensing AGthddomnbahder FSSA, 2006

0.1 Manufacturer |,

o




TO WHOMSOEVER IT" MAY CONCERN

Respecied.
Punjabi Ghasitaram Halwat Pvt. 1id.

It's my honour and pleasure to inform that the Punjabi Ghasttaram Halwai Pvt. 1.ad.
situated at Jasmine Mill Road, Sahu Nagar, Mahim Liast, Mumbai, in our locality.

Ve appreciate all the products produced by this company and we are the regular
ustomer of Punjabi Ghasitaram Halwai Pwt. Ltd. for last SO Ycars years. They have
good quality Products, exporting around the world.

You have set new benchmark for factory around this arca in Sahu Nagar. We are
happy with your presence and ar¢ impressing with your fincst work and spreading
sweetness for our locality by giving us good products.

We are really very proud to have Punjabi Ghasitaram Halwat Pvt. 1.4d. company in
our area, because of this factory we have the privilege to address the socicly aboul
Punjabi Ghasitaram as an hall mark in Dharavi and most of the residents in the arca
are very happy because they get the fresh sweets at the discounted rates.

Your factory premise is clean, staffs arc cooperative and scrvices are appreciated,

. thank you once again for such a brilliant performance, in our arca for over 50
years.

Best Regards

P, MUTHURAMALINGAM (5¢0)
Special Executive Otficar
Flat No. 47, 'Q Wing,
Netajf A Chs., Kalyanwadi,
Oharavi, Mymbai - 400 017,

¥ scanned with OKEN Scanner




Respected,
Punjabi Ghasitaram Halwai Pvt. Ltd.

It's my honour and pleasure to inform that the Punjabi Ghasitaram Halwai Pvt. Ltd.
- Situated at Jasmine Mill Road, Sahu Nagar, Mahim East, Mumbai, in our locality.

We appreciate all the products produced by this company and we are the regular
customer of Punjabi Ghasitaram Halwai Pvt. Lid. for last 50 Years years. They have

good quaity Products.

With "Divine" you have set new benchmark for factory around this area in Sahu
Nagar. We are happy with your presence and are impressing with your finest work
and spreading sweetness for our locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company in our locality.
Your factory premise is clean, staffs are cooperative and scrvices are appreciated.

I thank you once again for such a brilliant performance.

Best Regards

D

P. MUTHURAMALINGAM sto)
Speclal Execulive Officer
Flat No. 407, *Q’ Wing,
Netajl A C.H.5., Kalyanwadi,
Dharavi, Mumbai - 400 017,

(¥ Scanned with OKEN Scanner
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M/s. Punjabi Ghasitaram Halwai vt Itd, 19% October 2022
Jasmine Mill Road,
Dharavi,

Mumbai-400017
Dear Sir,

. it's my honour and pleasure to inform that the M/s. Punjabi ghasitaram Halwai pvt Itd
situated at Jasmine Mili road, shahu Nagar, Mahim east, mumbai.

We appreciate ali the products produced by this company and we are the regular customer
to purchase the sweets for |ast 15 to 20 years from this company.

With "Divine” you have been new benchmark for yourself around this area in Dharavi. We are
expecting that you will impress us with your finest wark and spreading sweetness for our
locality by giving us successful results in future.

We are proud to have Punjabi Ghasitaram Halwai Pvt Ltd company in our Jocality.
| thank you once again for such a brilliant performance.

Thanking You
Yours faithfully \!

T
W Satammed
Mrs.Mariammal Muthu Thevar
{Councilor Ward 187, G/N}
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TO WHOMSOEVER IT MAY CONCERN

Respected,
Punjabi Ghasitaram Halwai Pvt. Ltd.

It's my honour and pleasure to inform that the Punjabi Ghasitaram
Halwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim
East, Mumbai, in our locality.

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last
15 to 20 years. They have good quality Products.

With "Divine" you have set new benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I thank you once again for such a brilliant performance.

© )

Best regards.

ooyt Kota mcga
Brepilla ﬁma&,ﬂ%&"“ﬂw
Madim Dhavaw)
mumba_‘ - Yool F
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TO WHONMSOEVER FUNAY CONCERN

Respeeted,

Punjabi Ghasitaram Halwai Py, Lid.

I's my honour and pleasure to inform that the Punjabi Ghasitaram
Halwai Pyt Lid. situated at Jasmine Mill Road, Suhu Nagar, Mahim
East, Mumbai, in our locality,

We appreciate all the products produced by this company and we are
the repular customer of Punjabi Ghasitaram alwai Pvt. Ltd. for tast
1510 20 years. They have good quality Products.

With "Divine” you have set new benchmark for {actory around this
arca in Sahu Nagar. We arc happy with your presence and are
impressing with your finest work and spreading sweelness for our
locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I thank you once again for such a brilliant performance.

’M,,,s

Best regards.
-A y}e,g -J\W\Tna
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TO WHOMSOEVER 1T MAY CONCERN

Respected,
Punjabi Ghasitaram Halwai Pvt. Ltd.

It's my honour and pleasure to inform that the Punjabi Ghasitaram
Halwai Pvt. Ltd. sitvated at Jasmine Mill Road, Sahu Nagar, Mahim
East, Mumbat, in our locality.

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last .
30 to 40 years. They have good quality Products.

With "Divine" you have set new benchmark for factory around this
area in Sahu Nagar, We are happy with your presence and are
impressing with your finest work and spreading sweetness for our

locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I thank you once again for such a brilliant performance.

Best regards.

By s flr ML Conf
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TO WHOMSOEVER I'T MAY CONCERN

Respected,
Punjabi Ghasitaram Halwai Pvt, Ltd.

Its my honour and pleasure to inform that the Punjabi Ghasitaram
Halwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim
East, Mumbai, in our locality,

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last
30 to 40 years. They have good quality Products.

With "Divine" you have set new benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our

locality by giving us good produects.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company

in our locality.

Your factory premise is clean, staffs arc cooperative and services are

appreciated.

I thank you once agaih for such a brilliant performance.

Best regards.
Abhrd £ Dekhe
9324499497
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TO WHOMSOBEVER 1T MAY CONCERN

Respected,
Punjabi Ghasitaram Halwai Pyt Lid.

I's my honour and pleasure (o inform that the Punjabi Ghasitaram
Habwai Pvi. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim
East, Mumbai, in our locality.

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram [Halwai Pvt. Ltd, for last
30 to 40 years. They have good quality Products.

With "Divine" you have set new benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I thank you once again for such a brilliant performance,

Best regards.
1ivan  Ashde Nilcetm

Mlodumoyet L.camp
B o7 R.No -

Mob Ag67180777
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TO WHOMSOEVER I'T MAY CONCIERN

Respected,
Punjabi Ghasitaram Halwai Pvt, Ltd.

Its my honour and pleasure to inform that the Punjabi Ghasitaram
Halwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim
East, Mumbai, in our locality.

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last
30 to 40 years. They have good quality Products.

With "Divine" you have set new benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premisc is clean, staffs are cooperative and services are
appreciated. '

I thank you once again for such a brilliant performance.

Best regards. )
Iivan  Ashele Nilkawm

T"\d&umz)q L.cawmp
B o7 R.no 22—
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’ TO WHOMSOEVER 11 pjAY CONCERN

Respected,
Punjabi Ghasitaram Halwaj py, Ltd

It's my honour and pleasure to jpform that the Punjabi Ghasitaram
Halwai Pvt. L1d. situated at Jagmine Milt Road, Sahu Nagar, Mahim
East, Mumbai, in our locality,

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last
30 to 40 years. They have good quality Products.

With "Divine” you have set new benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our

locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company

in our locality.

Your factory premise is clean, staffs are cooperative and services are

appreciated.

I thank you once again for such a brilliant performance.

S

Best regards.
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1O WHOMSOEVER 1 paY CONCERN

Respected,
Punjabi Ghasitaram Halwg; Pvi, Lg

It's my honour and pleasyre (0 inform that the punjabi Ghastlaram
Halwai Pvt. LAd. situated at Jagyine mill Road, Sabu Nagar, Mahim

I:ast, Mumbai, in our locality,

We appreciate all the prodyctg produced by this company and we are
the regufar customer of PUnjabI Ghasitaram [lahwai Pvt. Ltd. for last

30 to 40 ycars. They have gooq quality Products.

With "Divine” you have set new pepchmark for factory around this
area in Sahu Nagar. We gare happy with your presence and are
impressing with your finest work and spreading sweetness for our

locality by giving us good products,

We are proud to have Punjabi Ghasitaram Flalwai Pvt. Ltd. company
in our [ocality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I thank you once again for such a brilliant performance.

Best regards, |
i G, e
el e
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TO WHOMSOLVER 11 MAY CONCERN

Respcctt“d.
Punjabi Ghasitaram Halwgj Pyvt. Ld

it's my honour and pleasyre t0 inform that the Punjabi Ghasitaram
Halwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim
East, Mumbai, in our locality,

We appreciate all the products produced by this company and we are
the regular customer of Punjab; Ghasitaram Halwai Pvt. Ltd. for last

15 to 20 years. They have good quality Products.

With "Divine” you have set new bepchmark for factory around this
area in Sahu Nagar. We gre happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good products,

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I thank you once again for such a brilliant performance.

Best regards. |
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TO WHOMSOEVER 11 maY CONCERN

Respected.
Punjabi Ghasitaram Falwaj Pvt. Lig

It's my honour and pleasure ¢ inform that the punjabi Ghasitaram
Halwai Pvt. Ltd. situated g¢ Jasmine Mill Road, Sabu Nagar, Mahim
East, Mumbai, in our locality,

We appreciate all the prodycig produced by this company and we are
the regular customer of Punjab; Ghasitaram Halwai PVt Ltd. for last

30 to 40 years. They have gooqd quality Products.

With "Divine" you have set new penchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our

locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company

in our locality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I thank you once again for such a brilliant performance.

Best regards.
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TOWHOMSORVER 11 Ay CONCERN

Respeeted,
yaniabi (hasttitra alwai
Punjabi Ghasttaram Talwaj py LA,

I]n]“‘;]i Pyvi. 1.4d. Sillli“t‘d at Jasnlinc I\ll” R”;]d. S{Ihll Nﬂgar’ Mahim
LEast, Mumbai, in our locality.

We appreciate all the productg produced by this company and we are
the regular customer of Punjab; Gpasitaram Halwai Pvt. Ltd. for last

15 1o 20 years. They have gooqg quality Products.

With "Divine” you have set new henchmark for factory around this
arca in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good products.

We are proud to have Punjabi Ghasitarama Halwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

[ thank you once again for such a brilliant performance.

Best regards. . \\/
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Rcspcctcd.
Punjabt (Ghasitaram I‘Iﬂl\\'ai Pyt Ltd

It's my honour and pleasure (g inform that the Punjabi Ghasnarz.lm
Halwai Pvt. Ltd. situated a¢ Jasmine Mill Road, Sahu Nagar, Mahim
East, Mumbai, in our locality.

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last
15 to 20 years. They have good quality Products.

With "Divine" you have set new penchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good products,

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I thank you once again for such a brilliant performance.

Best regards.
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Respected.
Punjabi Ghasitaram Halwai py I4d.

it's my honour and pleasure 0 inform that the Punjuhi (thasitaram
Hahwai Pyt. Ltd. situated at Jasmine Mill Road, Saht Nagar, Mahim

East. Mumbai, in our Ioculily,

We appreciate all the productg produced by this company and we are
the regular customer of Punjap; Ghasitaram HHalwai Pvi. Ltd. for last

15 to 20 years. They have goog quality Products.

. With "Divine” you have set new penchmark for factory around this

area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good products.

We are proud to have Punjabi Ghasitaram Ialwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I thank you once again for such a brilliant performance.

Best regards. .
SRS EEEs ROYTAN
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TO WHOMSOLVER 11 pAY CONCERN

Respected,
Punjabi Ghasitaram ITalwaj Pyt. Lid

It's my honour and pleasure ¢4 inform that the Punjabi Ghasntarz'im
Halwai Pvt. Ltd. situated at Jasmine Mill Road, Saht Nagar, Mahim _

East, Mumbai, in our Ioca!ity,

We appreciate all the products produced by this company and we are
the regular customer of Punjab; Gpasiaram Halwai Pvt. Ltd. for last

I5 to 20 years. They have good quality Products.

(] With "Divine” you have set new benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our

locality by giving us good products,

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company

in our locality.

Your factory premise is clean, staffs are cooperative and services are

appreciated.

I thank you once again for such a brilliant performance.

Best regards.
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TO WHOMSOLVER 1] MAY CONCERN

Respected,
Punjabi Ghasitaram Halwaj pyy, Ltd.

“'S n'l}" hon()ur and p}casuf_c to infc)rm that Ihc P‘unjﬂbi GhaSitaram
Halwai Pvt. L.td. situated at Jasmine Mill Road, Sahu Nagar, Mahim

East, Mumbai, in our locality,

We appreciate all the produets produced by this company and we are
the regular customer of Punjabj Ghasitaram Halwai Pvt. Ltd. for last

15 10 20 years. They have good quality Products.

With "Divine" you have set new benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good produets.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I thank you once again for such a brilliant performance.

Best regards. %
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TO WHOMSOEVER 11 pay CONCERN

Respected,
Punjabi Ghasitaram Halwaj Pvt, Ltd

Its my honour and pleasure ty iform that the Punjabi Ghasnare}m
Halwai Pvt. Ltd. situated a¢ Jasmine Mill Road, Sahu Nagar, Mahim
East, Mumbai, in our locality,

We appreciate all the products produced by this company and we are

the regular customer of Punjabi Ghagitaram Halwal Pvt. Ltd. for last
15to 20 years. They have good qUallty Products.

With "Divine” you have set new penchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our -
locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

1 thank you once again for such a brilliant performance.

Best regards.
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TO WHOMSOEVER 1T MAY CONCERN

Respected.,
Punjabi Ghasitaram Halwai Pyy, [ ¢,

It's my honour and pleasure (o jnform that the Punjabi Ghasitaram

Halwai Pvt. Lid. situated at Jasmine Mill Road, Sahu Nagar, Mahim
East, Mumbai, in our locality, .

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last
15 to 20 years. They have good quality Products.

With "Divine" you have set new benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good products,

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company -

in our locality.

Your factory premise is clean, staffs are cooperative and services are

appreciated.

I thank you once again for such a brilliant performance.
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TOWHOMSOEVER 11 MAY CONCERN

Respected.
Punjabi Ghasitaram Halwg; Pyt g

It's my honour and pleasure 0 inform that the Punjabi Ghasitaram
Hahvai Pyt Ltd. situated g Jasmine Mill Road, Sahu Nagar, Mahim
East, Mumbai, in our locality,

We appreciate all the productg producced by this company and we are
the regular customer of Punjabi Ghasitaram Ialwai Pvt. Ltd. for last

30 t0 40 years. They have gogq quality Products.

With "Divine” you have set pew benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our

locality by giving us good products,

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I'thank you once again for such a brilliant performance,

Best regards.
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TO WHOMSORV R 1 paY CONCERN

[{cspcctcd.
Punjabi Ghasttaram FHalwaj pyy Lid.

It's my honour and pleasuge 1 informy that the punjabi Ghasitaram

Halwai Pvt. Lid. situated gy Jasmine Mill Road, Sahn Nagar, Mahim
East, Mumbai, in our localigy,

We appreciate all the prodyets produced by this company and we are
the regular customer of Punjabi Glyagigqram 1latwai PvE 1.tk for last

30 to 40 years. They have gogq quality Products.

With "Divine” yott have set new pepchmark for factory around this
arca in Sahu Nagar. We gre happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good products.

We arc proud to have Punjabi Ghasitaram Halwai Pvt. Lid. company
in our locality.

Your faclory premise is clean, staffs are cooperative and services are
appreciated.

I thank you once again for such a brilliant performance.

Best regards. '%ﬁH 5—,1—{ sﬁg‘
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TO WHOMSOEVER 17 MAY CONCERN

Rcspccteda
Punjabi Ghasitaram Halwaj py¢, Ltd.

It's my honour and pleasure 1g inform that the Punjabi Ghasitaram

Halwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim
East, Mumbai, in our locality,

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last

30 to 40 years. They have gooq quality Products.

With "Divine" you have set new benchmark for factory around this
area in Sahu Nagar, We are happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I thank you once again for such a brilliant performance.

Best regards,
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Punjabi Ghasttaram Talwag pyy Il

I(s my honour and pleasyre to nform that the |.““_i;||,i Ghasitaram
Halwai v Ltd, situated Jasmine Mill Road, Sahu Nagar, Mahim
Fast, Mumbai, in our localiy,

We appreciate all the products prodyeed by this company and we are
the regular customer of Punjabi Ghasitaram [Halwai Pyt. Lid. for last
3010 40 years. They have good quality Products.

With "Divine” you have set new benchmark for factory around this
arca in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are

appreciated.
I thank you once again for such a brilliant performance.
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10 WHOMSOLVER 11 pmay CONCERN

Respected,
Punjabi Ghasitaram Halwaj Pvt, Ld

It's my honour and pleasure {q inform that the Punjabi Ghasitaram
Halwai Pvt. Ltd. situated gt Jasmine Mill Road, Sahu Nagar, Mahim
East, Mumbai, in our locality,

We appreciate all the products progyced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last

30 to 40 years. They have good quality Products.

With "Divine” you have set new benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good products,

We are proud to have Punjabi Ghasitaram Hatwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I thank you once again for such a brilliant performance,
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TO WHOMSOLVER 11 MAY CONCERN

RcschICd1
Punjabi Ghasitaram Halwaj pyy, Lid

It's my honour and p]easul_e to inform that the Punjabi GhaSitaraIn
Halwai Pvi. Ltd. situated a3 Jasmine Mill Road, Sahu Nagar, Mahim
[ast, Mumbai, in our loca]ity_

We appreciate all the prodyctg produced by this company and we are
the regular customer of Punjab; Ghagitaram Hatwai Pvt. Ltd. for last
30 to 40 years. They have good quality Products.

With "Divine” you have set new benchmark for factory around this
area in Salu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our

locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I thank you once again for such a brilliant performance.

Best regards.

—
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1O WHOMSOEVER 1 maY CONCERN

Respected,
Punjabi Ghasitaram Halwa;i Pvt. Ld

It's my honour and pleasure {4 inform that the Punjabi Ghasitaram
Halwai Pvt. Ltd. situated at Jagmine Mill Road, Sahu Nagar, Mahim
East, Mumbai, in our locality,

We appreciate all the productg produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last

30 to 40 years. They have good quality Products.

With “Divine" you have set new benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our
~ locality by giving us good products,

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

[ thank you once again for such a brilliant performance,

-

Best regards. "/ A N
) g /{ﬂm' ,;/‘ ‘. ; '-‘f,/'\.! t:_‘_
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—
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TO WHOMSOEVER 1T MAY CONCERN

Respeeted,
Punjabi Ghasitaram Halwaj Pyt Ltd.

Halwai Pvt. Ltd. situated at Jasmine Mil| Road, Szhu Nagar, Mahim
East, Mumbai, in our locality,

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last

With "Divine" you have set new benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our

locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I thank you ence again for such a brilliant performance,

Best regards. p Ve

Y
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1O \\'l““\ls(”f\-’iqu I NAY {‘()N('I"RN

Respected,

Punjali Ghasitaram Halwai pyy, Ltd

Its my honowr and pleasure o jnfopm thae the Punjabi Ghasitaram
Hatwai Pyt Lide situated at Jagmine Mill Road. Sahu Nagar. Mahim
East, Mumbai, i our locality,

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram 1lalwai Pyt Lid. for last
30 t0 40 years. They have good qulity Products:

With "Divine” you have set new benchmark for factory around this
arca in Sahu Nagar.. We arc happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good products,

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs arc cooperative and services are
appreciated.

I thank you once again for such a brilliant performance.

Best regards.

{..--J:,’{{. NN P_S —16\‘\-'\0\'"7/
N o e \ (':5
< UL e .

13 ; "‘{' S v an \"'

G Scanned with QKEN Scanner



295

HORHOMSOI R gy coNCERN

A N oa s
.
}\i.‘.\'.‘\‘\, td,

Puniabr Ghasitaram Halwy; Py ] o
: <L,

It's my honour and pleasupe to intorm that the [Punjabi Cihasitaram

Halwal Py T ids situated yy Jasmine Mitt Road. Sahu Nagar, Mahim
Fast, Mumbai, in our loealigy,

We appreciate all the products produced by this company and we are
the regular customer of Pupjab; Ghasitaram Halwai Pvt. Ltd. for last
30 to 40 years. They have good quality Products.

. With "Divine” you have set new bepchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
tmpressing with your finest work and spreading sweetness for our
locality by giving us good products,

We are proud (o have Punjabi Ghasitaram Halwai Pvt. Ltd. company

in our focality.

Your factory premise is clean, staffs are cooperative and services are

appreciated.

I thank you once again for such a brilliant performance,

Best regards.
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TOWHOMSORVER |1 MAY CONCERN

Respeeted.
Punjabi Ghasitaram Halwai pyy, 14

It's my honour and pleasure 19 inform that the punjabi Ghasitaram
Halwai Pvt Lid. stuated gt Jasmine Mill Road Gahu Nagal, Mahim
East, Mumbai, in our locality,

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai PvL. Ltd. for last
30 to 40 years. They have good quality Products.

With "Divine" you have set new benchmark for factory around this
arca in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our

locality by giving us good products,

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company

in our locality.

Your factory premise is clean, staffs are cooperative and services are

appreciated.

I thank you once again for such a brilliant performance.

Best regards. Y T“&UQJ m L Caxy’ P.3CS
A - !
K5 Db ey P 1Y

33225y 3
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Respected,
Punjabi Ghasitaram Halwai Py, g

It's my honour and pleasure to inform that the punjabi Ghasitaram
Halwai Pvt. Ltd. situated at Jasmine M;jl[ Road, Sahu Nagar, Mahim
East, Mumbai, in our Iocality,

We appreciate all the products produced by this compaity and we are

the regular customer of Punjabi Ghasitaram Halwai PVt Ltd. for last
30 to 40 years. They have good quality Products.

With "Divine" you have set new benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our

locality by giving us good products,

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company

in our locality.

Your factory premise is clean, staffs are cooperative and services are

appreciated.

I thank you once again for such a brilliant performance.

Best regards. Gﬁ%[/qofl n7sS7E
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TO WHOMSOEVER 1 may CONCERN

Respected,
Punjabi Ghasitaram Halwai py (

It's my honour and pleasure ¢, inform that the Punjabi (rhasitaram
- L5 .
Halwai Pvt. L1d. situated at Jasmine Mill Road, Sahu Nagar, Mahim
- - i '
East, Mumbati, Inour loca[iiy,

We appreciate all the prodyes produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last

30 to 40 years. They have gogq quality Products.

. With "Divine” you have set new benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our |
locality by giving us good products,

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our Jocality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I thank you once again for such a brilliant performance,

Best regards.
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TO WHOMSOEVER 11 MAY CONCERN

Respected,
Punjabi Ghasitaram Halwaj Py, Lid

abi Ghasitaram

Its my honour and pleasure to inform that the Puni .
agar, Mahim

Halwai Pvt. Ltd. situated at Jasmine Mili Road, Sahu N
East, Mumbai, in our locality.

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvi. Ltd. for last
30 to 40 ycars. They have good quality Products.

With "Divine" you have set new benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good products,

We are proud to have Punjabi Ghasitaram Halwai Pvt. 1.td. company _
in our locality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I thank you once again for such a brilliant performance.

Best regards.
bz Fe-99305¢ 3125
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TO WHOMSOBVER 11 MAY CONCERN

Respeeted.
Punjabi Ghasitaram Halwaj Py td

It's my honour and pleasure inform that the punjabi Ghasttaram
Halwai Pvt. Ltfi. situated at Jasmine Mill Road, Sahu Nagat, Mahim
East, Mumbai, in our locality

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Gpasitaram Halwai Pvt. Ltd. for last
30 to 40 years. They have good quality Products. .

With "Divine” you have set new benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are

appreciated.

. I thank you once again for such a brilliant performance,

Best regards.
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TO WHOMSOEVER MAY CONCERN

Respected,
Punjati Ghasitaram Halwaj Pyt Ld

It's my honour and pleasure 1 inform that the Punjabi Ghasitaram

Halwai Pvt. 1.4d. situated at Jasmine il Road, Sabu Nagar, Mahim
Fast, Mumbai, in our locality,

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last
30 to 40 years. They have good quality Products.

With "Divine" you have set new benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality. |

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I thank you once again for such a brilliant performance.

Best regards.
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TO WHOMSOEVER 11 MAY CONCERN

Respected,
Punjabi Ghasitaram Halwaj pyy. Ltd

It's my honour and pleasure 1 inform that the Punjabi Ghasitaram

Halwai Pvt. 1.td. situated at Jasmine Mill Road, Sahu Nagar, Mahim -

East, Mumbai, in our locality,

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last
30 to 40 years. They have good quality Products.

With "Divine” you have set new benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I thank you once again for such a brilliant performance.
Best regards,  7r
¢ uwf!J( ] gnbﬁ
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TO WIOMSOEVER 1T MAY CONCERN

Respected,
Punjabi Ghasitaram Halwai Py, 4.

Its my honour and pleasure to inform that the Punjabi Ghasitaram
Halwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim
East, Mumbai, in our locality.

We appreciate all the products produced by this company and we ace .
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last
30 to 40 years. They have good quality Products.

With "Divine” you have set new benchmark for factory around this
area in Sabu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our

locality by giving us good praducts,

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locahty.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I thank you once again for such a brilliant performance,

Best regards,

B AN BHuRe At
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TO WHOMSOEVER 1T MAY CONCERN

Respected,
Punjabi Ghasitaram Flalwai Pyt I .

It's my honour and pleasure 1o inform that the Punjabi Ghasitaram
Halwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim
East, Mumbai, in our locality.

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last
30 to 40 years. They have good quality Products.

With "Divine" you have set new benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our

locality by giving us good products.

We arc proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company

in our locality.

Your factory premise is clean, staffs are cooperative and services are

appreciated.

I thank you once again for such a brilliant performance.,

Best regards.
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TO WHOMSOLVER I'T MAY CONCIRN

Respecied,
Punjabt Ghasitaram Halwai Pvt. Ltd,

It's my honour and pleasure to inform that the Punjabi Ghasitaram
Halwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim
East, Mumbai, in our locality.

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last
15 to 20 years. They have good quality Products.

With "Divine" you have set new benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our

locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are

appreciated.

I thank you once again for such a brilliant performance.

Best regards.
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TO WHOMSOEVER I'T MAY CONCERN

Respected,
Punjabi Ghasitaram Halwai Pyt, Lid.

It's my honour and pleasure to inform that the Punjabi Ghasitaram

Halwat Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim
East, Mumbai, in our locality,

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last
15 to 20 years. They have good quality Products.

With "Divine" you have set new benchmark for factory around this
arca in Sahu Nagar. We arc happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
10 our locality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I thank you once again for such a brilliant performance.

Best regards Mf@»/
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TO WHOMSOEVER T MAY CONCERN

Respecled,
Punjabi Ghasitaram Halwai Pvt. Ltd.

I's my honour and pleasure to inform that the Punjabi Ghasitaram
IHalwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim
i=ast, Mumbai. in our locality.

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last
15 to 20 ycars. They have good quality Products.

With "Divinc” you have sct new benchmark for yourself around this
arca in Sahu Nagar. We arc happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premisces is clean, staff is coordinative and services are
appreciated.

I thank you once again for such a brilliant performance.

Best regards.
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TO WHOMSOEVER IT MAY CONCERN

Respected.
Punjabi Ghasitaram Halwai Pvt. Lid.

['s my honour and pleasure to inform that the Punjabi Ghasitaram
Halwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim
East, Mumbai, in our locality.

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last
15 10 20 years. They have good quality Products.

With "Divine" you have set new benchmark for yourself around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our
iocality by giving us good producls.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premises is clean, staff is coordinative and services are

appreciated.

I thank ou once again for such a brilliant performance.
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TO WHOMSOEVER T MAY CONCERN

Respected.,

Punjabi Ghasitaram Halwai Pvt, Ltd.

It's my honour and pleasure to inform that the Punjabi Ghasitaram
Halwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim
East, Mumbai, in our locality.

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last
15 to 20 years. They have good quality Products.

With "Divine" you have set new benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are

appreciated.

I thank you once again for such a brilliant performance.
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TO WHOMSOEVER IT MAY CONCERN

Respected,
Punjabi Ghasitaram Halwai Pvt, Ltd.

It's my honour and pleasure to inform that the Punjabi Ghasitaram
Halwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim

East, Mumbali, in our locality.

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last
15 to 20 years. They have good quality Products.

With "Divine" you have set new benchmark for factory around this

area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our

locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company -

in our Jocality.

Your factory premise is clean, staffs are cooperative and services are

appreciated.
I thank you once again for such a brilliant performance.
S & dl
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TO WHOMSOEVER TEFNMAY CONCIERN

RCSPCL‘IL‘LL
Punjabi Ghasitaram Habwai Pyt, L,

I's my hovour and pleasure o inform that the Punjabi Ghasitaran
Halwai Pvt, Lid. situated at Jasmine Mill Road, Sahu Napar, Malhin
East, Mumbai, in our locality.

We appreciate all the produets produced by this company and we are
the regular customer of Punjabi Ghasitaram [alwai Pvt. Lid. for last
IS 1o 20 years. They have good quality Products.

With "Divine" you have set new benchmark for factory around this
arca in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweelness for our
locality by giving us good products.

We arc proud to have Punjabi Ghasitaram Halwai Pvt. Ltd. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are
appreciated.

I thank you once again for such a brilliant performance,

Best regards,

Moungad . Sunkap Kurche -
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TO WHOMSOEVER I'T'MAY CONCERN

Respected,
Punjabi Ghasitaram Halwai Pvt. Ltd.

It's my honour and pleasure to inform that the Punjabi Ghasitaram
Halwai Pvt. Ltd. sitvated at Jasmine Mill Road, Sahu Nagar, Mahim
East, Mumbai, in our locality.

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last -
15 1o 20 years. They have good quality Products.

With "Divine" you have sct new benchmark for factory around this
area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our
locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt. Lid. company
in our locality.

Your factory premise is clean, staffs are cooperative and services are -
appreciated.

I thank you once again for such a brilliant performance.
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Best regards.
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TO WHOMSOEVER 1T MAY CONCERN

Respected,
Punjabi Ghasitaram Halwai Pvt, Ltd.

It's my honour and pleasure to inform that the Punjabi Ghasitaram
Halwai Pvt. Ltd. situated at Jasmine Mill Road, Sahu Nagar, Mahim
East, Mumbai, in our locality.

We appreciate all the products produced by this company and we are
the regular customer of Punjabi Ghasitaram Halwai Pvt. Ltd. for last
I5 10 20 years. They have good quality Products.

With "Divine" you have set new benchmark for factory around this

area in Sahu Nagar. We are happy with your presence and are
impressing with your finest work and spreading sweetness for our

locality by giving us good products.

We are proud to have Punjabi Ghasitaram Halwai Pvt, Ltd. company

in our locality.

Your factory premise is clean, staffs are cooperative and services are

appreciated.

I thank you once again for such a brilliant performance.

Yoo "8 T

Best regards.

(¥ scanned with OKEN Scanner



BEFORE THE HON’BLE
NATIONAL GREEN
TRIBUNAL
WESTERN ZONE BENCH,
PUNE
(UNDER SECTION 14 AND
SECTION 18(1) READ WITH
SECTION 20 OF THE
NATIONAL GREEN
TRIBUNAL ACT, 2010
ORIGINAL APPLICATION
NO.OF 2022

NadeemAltafChowdhary&Ors.
...Applicants

Versus

Maharashtra Pollution Control
Board and Ors.
...Respondents

AFFIDAVIT IN REPLY ON
BEHALF OF RESPONDENT
NO.3

M/s.JAYAKAR& PARTNERS
Advocates for Respondent No.3
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